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Karnataka State Pollution Control Board

Regional Office: Bangalore —Anekal ac3eds Beled: Borived — exeT O [
2" Floor “NISARGA BHAVAN” oRe BB, “d3c P33,
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R towards a cleaner Karnataka
yCB/RO-Anekal/ Hennagar lake/2023-24 / 1393 Date:—U 4 DEC 207 3
0,

The Member Secretary,

Karnataka State Pollution Control Board,

#49,Church Street,

Bangalore -01.

Sir,
( “Kind Attn:Sri. Mahesh- Law Officer”

Sub: submission of Brief note on Hennagara Lake, Jigani Hobli, Anekal Taluk

—reg.
%k ok sk skook ok ok

With reference to above subject, Please find herewith enclosed Brief Note on
Hennagara Lake located in the limits of J igani Hobli,Anekal Taluk, Bengaluru Urban
District. The supporting documents are enclosed as Annexures.

Encl: As above

This is for your kind information and further needful.
Yours faithfully,

Enviro ntal Officer

R.O.-Anekal

Copy submitted to : Senior Environmental Officer, Infra Section fLake development,
KSPCB, Church Street,Parisara bhavan, Bengluru-01 for kind info

\\@\W% . RECEIVED Envir(A)‘ar»n;ntakef\fi\e‘e?A

R.O.-Anekal

\ B /) 0 8 DEC 2023 ¥

KSPCB, Bangalore




Brief Note on Hennagara lake, located at Sy.No.281 & 38 of Jigani Hobli, Anekal
Taluk, Bangalore Urban District.

The Hennagara Lake is located at Sy.No.281 & 38 of Jigani Hobli of Anekal Taluk,
Bangalore Urban District. The GPS reading is Latitude: 12.783471 N and Longitude:
77.664409E. The Lake has been spread over in a total area of 56.25Hectares. It is
surrounded by;

Towards North: Vacant Land followed by Apartments and part of Ji gani Industrial area.
Towards South: Vacant Land and residential area.

Towards East: Vacant Land, residential area & agricultural land (Hennagara Village).
Towards West: Madapatna village and part of Jigani Industrial area.

Google photo showing Hennagara Lake and its surrounding

The following are Major Naala /drain/ lake outlet joining Hennagara lake:

1. Natural Naala from eastern side (Hennagara Village)

2. Naala from North side from Jigani Village and part of Jigani Industrial area .

3. Naala from south direction , passing through vaddarapaly village, Jigani Industrial Area
and Madapatna village finally joining Hennagara Lake.

4. The over flow from nearby Mastenahalli lake joins Hennagara lake.

1. The nearby villages as mentioned above does not have full fledge UGD system and
not provided STP to treat the domestic sewage generated from the residential areas.

2. The part oF Jigani ~Bommasandra is adjacent to the pass by naalas as mentioned
above.

3. The RO-Anekal is regularly monitoring the lake sample on monthly basis and the
nearby bore wells on quarterly basis.
The sample analysis report of lake is meeting Class-D of CPCB classification. (Class-
D- Propagation of wild life & fisheries). In the analysis reports, the parameter -
Total coliform is on higher side. The presence of total coliform in the lake water
indicates, intrusion of sewage into the lake. Further, Hennagara Grama Panchayath
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have not provided sewage treatment plant to treat the domestic effluent generated
from surrounding residential houses coming under the Hennagara panchayath limits.
The sewage from the houses is ultimately joining the lake.

In this regard , Board has addressed notices to Hennagara Grama Panchayath to
provide Sewage treatment Plants to treat the domestic sewage generated from said
panchayath limits. The compiled lake water analysis report for period from Jan-23 to
August-23 is enclosed as Annexure-1.

The samples of Bore well water s of the surrounding area near Mastenahalli village is
being collected and analyzed every quarterly. The sample analysis report for period
April-2022, July -2022, October-2022, January -2023 ,April-2023 and July-2023 is
enclosed. The analysis report reveals that, the parameters heavy metals such as Boron,
Copper, Lead , Zinc, Nickle Chromium, Cadmium are within the acceptable limit.
On one occasion Manganese, during Jan-2023 has exceeded. The total hardness as
CaCO3 is exceeding and Nitrate has exceeded in samples on Jan-2023 and April-
2023. There is no significant presence of heavy metals of industrial waste. The
compiled Analysis report of Bore well water sample is enclosed as Annexure-2.

. The Board, while according the Consent for Establishment (CFE) to the
industries/apartments, the environmental management plan submitted by the
organization will be verified thoroughly. Only after ensuring the compliance to CFE
conditions, Consent for operation is granted for the
industries/apartments/organizations by the Board.

. The industries have provided adequate treatment plants to manage both trade and
sewage effluent. Apart this, the Pharmaceutical industries(bulk drug industries have
provided ETP & adopted Zero Liquid Discharge (ZLD) system to recycle the entire
treated water back to process/ other utilities).

. To prevent pollution of lakes located in the surrounding of industrial area, the Board
has taken several actions and issued Closure Orders to the non-complied /violating
industries located in the Jigani-Bommasandra Industrial area and also levied
Environmental Compensation to 30 violating industries. The Board has deployed
Marshals for supervision of the lakes and industrial area. To facilitate the small scale
industries which are generating effluents, the Board has perceived with KIADB for
providing Common Effluent Treatment Plant (CETP). The KIADB have obtained
Consent for Establishment from KSPCB on 08.06.2023 for providing CETP of
capacity 1.5MLD at Sy no. 46, 4™ phase Bommasandra Indl Area, Jigani, Hobli,
Anekal Tq, Bengaluru Urban District.

. This office has issued notices to Jigani TMC, Hennaara Panachayath, Haragadde
Panchayath in respect of providing STP/Management of Sewage. Copies of notices is
enclosed  Annexure-3A(Jigani TMC), 3B(Hennagara Pachayath) &
3C(Haragadde Panchayath). v ) £

. Presently, w.r.t providing STP for Jigani TMC limits, the Karnataka Urban Water
Supply and Drainage Board vide its letter no. KWB/AEE/BNG-TEC/AE-4/HBIC-
UGD/403/2023-24, dated:29.09.2023 has submitted status report on the work of
providing UGD system to Jigani and stated that, the work for providing UGD to
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Jigani town is administratively approved amounting to Rs.124.75Crores vide GO No.
UDD 37 UDS/2022 dated: 28.03.2023. The land has been identified at sy no. 523,
524 , 525 of Hennagara village, , Attibele-2 or Sy no. 384, 385 and 386 of J igani and
the request has been sent to DC- Bangaluru Urban district to hand over the land
through Consent award/Acquisition by the revenue department vide their letter dated:
30.06.2023. The DC-Bangalore Urban district has requested the Principal Secretary of
Government of Revenue department to accord permission to acquire the land. The
proposal is in process at revenue department. Copy of KUWS&DB letter is herewith
enclosed as Annexure-4.

9. The latest photos of Hennagara Lake taken by this office is enclosed as Annexure-5.
10.Due to rapid urbanization , the residential area is expanding rapidly in the

surrounding area. Hence, the establishment of UGD and sewage treatment plants
(STP) is to be done on priority by local bodies.

Envir tal Officer,
- Ro-Anekal
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Hennagara Lake (IA)
SL. Water Quality Criteria
No. Parameter Analyses Unit A B C D E
Jan-23 | Feb-23 | Mar-23 | Apr-23 | May-23 | Jun-23 | Jul-23 | Aug-23

1 |pH @25°C - 6.5-8.5 | 6.5-8.5 | 6.0-9.0 | 6.5-8.5 | 6.0-8.5 6.9 7.1 7 6.9 7 7 6.8 7.4

2 |Conductivity @25° C ps/cm - - - - 2250 442 522 545 530 684 635 522 964

3 _|Dissolved Oxygen mg/L 6 5 4 4 - 39 4 4.3 4.1 4.7 4.2 4.9 42

Biochemical Oxygen Demand
4 L .
(3 days @27° C) mg/L 2 3 3 7 6 6 7 7 6 7 .
. MPN/100 :

5 |Total Coliform e 50 500 5000 - - 16000 54000 19000 16000 54000 16000 16000 5400

6 _|Chemical Oxygen Demand mg/L - - - - - 48 42 52 52 69 63 49 72

7 |Sodium Absorption Ratio - - - - - 26 2.5 2.1 3.2 2.6 2.6 2.9 1.8 2.9
8 |Free Ammonia as N mg/L - - - 1.2 - BDL BDL BDL BDL BDL BDL BDL BDL

9 |BoronasB mg/L - - - - 2 BDL BDL BDL BDL BDL BDL BDL BDL

10 |Total Phosphate as P BDL BDL BDL BDL BDL BDL BDL BDL

INFERENCE D D D D D D D D
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L drawn dom mastealalli Ulla

Public Borewell,Mastenahalli Village
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Standard Sample No. | Sample No. | Sample No. | Sample No. | Sample No. Sample No.
LA - Pamiiciorfsiynes Rk AL PL >w~.- ..MSN OM,.B ._M..Nu >w...~u .-w_.a
1 |pH@25°C - 6.5-8.5 | 6.5-8.5 6.7 7.4 6.6 6.6 15 7.2
2 |Turbidity NTU 1 5 0.6 0.4 0.7 0.6 - 0.6 0.3
3 |Total Dissolved Solids mg/L. 500 2000 1908 1120 1430 1656 721 1212
4  [Sulphate as SO, mg/L 200 400 70 58 33 26 17 30.1
5 |Chloride as C1 mg/L 250 1000 520 296 356 384 165 186
g . P eLompRnd mg/L 0.001 | 0.002 BDL BDL BDL BDL BDL BDL
Ce¢H;OH
7 {Nitrate as NO; mg/L 45 45 41 28.6 37 55.1 103 10.37
8 |Total Hardness as CaCO; mg/L 200 600 970 392 796 816 885 655
9 |Calcium as Ca mg/L 75 200 212 80 163 165 82 72
10 |Magnesium as Mg* mg/L_ 30 100 107 47 94 98 47 36.9
11 |Total Alkalinity as CaCO3 mg/L 200 600 430 292 396 704 176 - 444
12 |Fluoride as F _mg/L 1 1.5 0.67 0.28 0.14 0.18 0.31 0.41
13 |Ammoniaas N _mg/L 0.5 0.5 0.1 0.26 0.13 0.2 0.17 0.0201
14 |Cyanide as CN* mg/L 0.05 0.05 BDL BDL BDL BDL BDL BDL
15 |Sulphate as H,S mg/L 0.05 | 0.05 BDL BDL BDL BDL BDL BDL
16 |BoronasB mg/L 0.5 1 BDL BDL BDL BDL BDL BDL
17 |Copper as Cu mg/L 0.05 1.5 BDL 0.007 BDL 0.007 BDL BDL
18 |Lead asPb mg/L 0.01 0.01 BDL 0.005 BDL BDL BDL BDL
19 |ZincasZn mg/L 5 15 0.236 2.493 0.031 0.024 0.1 1.32
20 |Nickel as Ni mg/L 0.02 0.02 BDL 0.008 BDL 0.02 BDL BDL
21 |Total Chromium as Cr mg/L 0.05 0.05 BDL BDL BDL 0.013 BDL BDL
22 |Manganese as Mn mg/L 0.1 0.3 0.277 0.111 0.057 0.651 BDL BDL
23 |Cadmium as Cd mg/L. 0.003 0.003 BDL BDL BDL BDL BDL BDL
24 |Iron as Fe mg/L 0.3 0.3 0.555 BDL 0.208 1.437 BDL BDL
Shall not be
25 |E. Coli Bacteria MPN/100ml| detectable in any Absent Absent Absent Absent Absent Absent
100ml sample
Non Non Non Non Non Non
INFERENCE Conforms to | Conforms to | Conforms to | Conforms to | Conforms to | Conforms to
AL & PL AL & PL AL & PL AL & PL AL & PL AL & PL
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No.PCB./RO-Aneka‘l/ TMC‘/2023-24/ 5( Date:ﬁ f APR
To, ‘

The Member Secretary,

Patisara Bhavan, _ Y
KSPCB, Church Street,

Bengaluru-01

Sir,

L ‘ \Kind Attn: SEQ-Infrastructure Cell)/

i Sub: Providing Sewage Treatment Plant by J igam'-TMC-reg
Ref:1. Request letter submitted by Jigani TMC date:03.04.202_3, submitted to this office.
on 12.04.2023, e
2. Inspection of the Site along with TMC Officials un 12.04,2023

. B Ao
With reference to the above subject, it is bring to your kind notice that. the authorities
of Jigani ' TMC have submitted a letter vide . >f(1) seeking permission for implementations of
6MLD STP, Wet well-2 numbers , MBBR-1 number angd providing UGD. [n this regard the
TMC authorities have called for inspection of proposed site. During inspection the following

%

The following proposals are made;
. Wet Well—1, proposed near Madumithra Layout
2. Wet-well -2, Near Hennagara Tank(in Lake buffer zone)
( 3. 6MLD STP (2 Acres)- near Jigani Lake (Informed Proposed location is 30 meters from
revenue boundary of lake) ‘ :
4. MBBR —Near Srirampura ( Crematoriury),

* During inspection » the authorities have shown two proposed sites i.e., Wet well-
2 and 6MLD STP.

® The Wet-Wel] -2 Proposed is in the Hennagara Tank Beq, :

® G6MLD STP Proposed location is adjacent to Jigani Lake. [n (hjs regard the
authorities have submitted block ieveling of proposed site & google map.
However, they have not submiitted Map depicting lake boundary & buffer zone.

Email : anekal@ksmb.caovln9 Website : http://kspcb.qov.in




@

Thereby the actual buffer distance proposed for the STP location could not be
® The authorities have not furnished KML details for the proposed units.

® The authorities have not submitted online CFE application and also not furnished
STP feasibility report , details of land documents , MAP depicting lake water shed
sbuffer zone and other features like nearby villages, buildings etc.,
in this regards this office has addressed a letter to TMC-Jigani on 13.04.2023.

e The TMC authorities along with letter vide ref(1) have submitted copy of letter
from KUWSSB addressed to Jigani TMC dated: 5.5.2022 regarding preparation
of DPR. Copy of letter from KIJWSSB » UDD dated:30.11.2022, abstract of Line
Estimate of providing UGD to Jigani Town amounting to Rs. 182 Crores, . STP
site block levels and google map.

In view of the above , since there is no clarity in buffer distance proposed for the STP
and also authorities have nqt'suibmit'ted_ CFE applications for construction of 6MLD STP. The
authorities may be called for technical presentation at the Board Office for taking necessary
decision. : e
This is for your kind information.

Encl: copy of letter dated13.04:2023 addressed to TMC Jigani.
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BY AND BETWEEN
Db he memorandim of understanding s made and enacted on this. diy ol 63‘ 112022
g with CMC Hebbagodi, TMC Bonmasandia, TMC Cliandapura and TMC Jigani
2t Project shiregtor, Distrien Uliban des elopment eell (DUDC), Bangalore Urban District.
! 3 D Lakshminarayana Rao, Associate Professor, eentie of sustainabile wehiologies, lndinn

lastitute of Science (HSC ). Bangalore.

! 1 Water quality studies of ,ww.lgc entering into the chandapura lake and dc.ssgmng of
™ m line wmtg.c treatment” solutions. consisting of in-line’ sewage nets (anaerobic
N digestion section, aerobie section and bio-logical nutrient removal system).

2y Providing design dimensions for in-line sewage treatment system.
3) Provide technical guidelines fo ‘implement the in- lme weatment system
4 Monitor the water quality to determine the treatment levcls overa penod of l%n\unlhu

from the time of completion:
21 Preparation of water qualits repons. befare and .lmr 1!1; lmplcmz,ntatmn of the m-hm

MMALE shstem,

Role of Urban Local Bodies

1) To provide survey data and dimensions of the existing nalla’s which are cartying
) untreated wastewater to Chandapura lake.
2) To implement the design provided by 1Sc for the inline treatment system
3) To provide ground support in collection and monitor ing of the project during
implementation
4) lo facilitate to take samples trom source toi'qualnv tests
5) To facilitate locally to carryout and designing of the ploycct
‘ 6) ULB's have to allocate the funds to lmplunem lhe prmt.u '

)

)

As per your line estimates on in- hm treatment svstem ol sewage the budget has been
aceepted by ULB's and amount of 30,92 Jakhs will be remitted towards the project from the
Urban local bodies. lhc MOU will be valid for I year from the date of slgnmg

Municipal Commissioner - - - ProjectDirector [‘( “Pr l al\shmma ly'mrﬁ()(’
CMC Hebbagoodi Bangalore Urban Distric Associate Professor, (11SC).
7 . . : = 0 o : Bunwlore
‘Chiuf.()fﬁce;; oo . Chiel Ofticer. Chief Officer,
T™MC Chandapura " T™MC Bommasandra o TMC Jigan

by !
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Tel/Fax: 080 -23229538 wadseed: 080- 23229538

E-mail : anekal@‘kspcb.gw.ln

o T - T e . —————_.towards a cleaner Karnataka
No. KSPCB /RO-Anekal/2022~23/,,37 | - Date:Q g yan 2023
To, : ‘ ' ‘
The Chief Officer ‘ - DESPATCHED
Jigani- TMC, -» ,
Jiani, Anekal Taluk,

Bengaluru Urban District- 560105
Sir,

Sub: Non compliance to the provisions of the Water (Prevention and
Control of Pollution) Act 1974- reg.

g ‘Ref: 1.Hon’ble NGT order in the matter of OA No. 324/2021.

2. Inspection of catchment area of Chandapura Lake by the joint
committee on 18.01.2022 and 19.01.2022 constituted by the Hon’ble
NGT order Dated: 26.1 1.2021.

3. This office notice no. 508, dated: 05.09.2022.

o ok ok ok ok e sk

Rajakaluves/Natural drains which joins Jigani lake causing lake water pollution & over
flow to Hennagara lake and finally Chandapura Lake causing lake water pollution.
Hon’ble NGT as registered a case based on the news items published on 21.11.202] in
the “Indian Express titled Lakes of Bengaluru Industrial effluent, raw sewage, stinky tale
of Chandapura Lake” (OA No. 324/2021 ).

a0

A 7 member committee has been constituted as per the Hon’ble NGT order dated
26.11.2021 to ascertain the facts of pollution. The committee inspected the catchment
area on 18.01.2022 and 19.01.2022 and submitted detailed report to the Hon’ble NGT.
The committee also observed that Jigani lake stream which Joins Hennagara lake and
finally Chandapura Lake causing lake pollution.
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plant. But till date you have not provided the STP and not submitted any action plan.

Therefore, you are hereby informed to provide STP" of sufficient capacity to treat the
sewage generated from the J igani TMC limits at the earliest i]] such time you are hereby
informed to provide the alternative/de- centralized treatment technology for the treatment
of Sewage till the establishment of STP and submit the action taken report to this office
within 5 days. Please treat the matter as most ‘URGENT” and as the matter is before the
Hon’ble NGT failing which action will be initiated as per the relevant provisions of the
Acts and Rules.

Please acknowledge the receipt of this notice.
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Providing UGD to Jigani town

T

¢ Line estimate submitted details:

Line estimate for providing UGD scheme to Jigani town amounting to Rs.182.00 Crores was submitted to
Government vide Managing Director, KUWSDB, Bangalore letter No.1257 Dtd:21.10.2022

o Detailed estimate submitted details: :
The DPR amounting to Rs.136.00 Crores has been submitted to Government vide Managing Director,
KUWSDB, Bangalore letter No.1530 Dtd:30-11-2022 for approval details are as below.

SLNo. Item of Work An;:l‘:l?: in
1 Providing and laying Sewer lines of SWG/PVC-U/RCC/DI for different diameter 5343.00
from 150-800mm for a length of 73,56 km with construction of brick machine
holes- 2379 nos and precast RCC machine holes-396 nos and Providing house
service connections- 6300 nos :
2
2 Construction of 8m dia Wetwell-cum pumphouse-1 at Madhumitha layout in 142.74
Zone-1 with 7.5x5 DG room
3 Construction of 8m dia Wetwell-cum-pumphouse-2 near Hennagara kere in 112.54
Zone-2 with 7.5x5 DG room -
4 | Providing and laying sewage pumping main of 500 mm dia DI K9 for a length of 461.00
3.5km from Wetwell-cum pumphouse-1 at Madhumitha layout in Zone-1 to STP
near Jigani kere ‘
5 | Providing and laying sewage pumping main of 400 mm dia DI K9 for a length of 354.50
3.35 km from Wetwell-cum-pumphouse-2 at Hennagara kere in Zone-2 to ridge
machinehole no.202 of zone-1 ‘ il
6 | Construction of 6 MLD SBR technology STP at Jigani kere 838.00
7 Conétruction of 100KLD MBBR technology STP in Zone-3 Srirampura 94.41
8 | Supply, Erection, Electrification & Commissioning of 3 nos 60 HP sewage 99.00
pumpsets and 180 KVA DG set along with allied accessories at Wetwell-1 (761ps
against 38mtr) L .
9 Supply, Erection, Electrification-& Commissioning of 3 nos 25 HP sewage 51.00
pumpsets and 62.5 KVA DG set along with allied accessories at Wetwell-2 (37lps
against 20mtr)
10 | Providing 11 KV express feeder mains to Wetwell-1, Wetwell-2 and to 2 nos of 120.00
Sewage treatment plants
A.Works i, -] 761619
o Operation and Maintenance For 5 Years W =
[ 0&Mforthe asséts’ built under this contract 882.7
a e :
Sub Total 2 (Rs) 882.7




Total (SubTotal 1+ SubTotal Z) | 3255

12 | Tender premium at5% ' 424.9.
13 | Price adjustment char‘gés at 5% per year for 2 years 761.6.
14 | Third party inépecﬂo.n, charges @0.45% 36.19

Sub-Total(Rs) | 9721.6.
15 |GsT@18% b T 1749.8¢
! ' ' ' , Total- Basiccost | 11471.5

16 |ET.PCharges @ 12 % %”’76.58
17 Contingency Charges @ 3% ' : 344.15
18 | Provision towards Road cutting and crossing charges for PWD, SH departments, 4077

BESCOM clearances etc, : , ‘ -

19 | Miscellaneous and rounding off ; 0.74

Grand Total (Rs in lakhs). [ 13600.00

Land issues and status in detail:

- Land for construction of STP has been identified in Jigani lake and the consent fromT(SPCB for
construction of STP in Jigani lake has been requested to Member Secretary for approval. The consent
from KSPCB is yet to be accorded.

. How much of sewage from each town entering the lake:

Sewage generated from Jigani town and Jigani Industrial area entering Jigani and Hennagara lake

Confirmation about the sewage entering the lake whether it is from BWSSB limit or Board limit : From
Jigani ULB limit (Comes under Board limit) ' (
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KARNATAKA STATE POLLUTION CONTROL BOARD ; 253
Regional Office: Bangalore —Anekal aguledy veled: elorivedy — exlerer®

2™ Floor “NISARGA BHAVAN” 23 vEd, “d s e,

7" ‘D’ Cross, Thimmaiah Road, 7% '@" og OF, sahyody U
Sanegoravanahalli, Shivanagar erriedaltey: daxno,
Bengaluru -560 010 - orided - 560 010

Tel/Fax: 080-23229538 adsre: 08023229538

towards a cleaneyKarsataka ‘
No. PCB/RO-Anekal/ TMC- JGN/2019-20 ) Date: © £ MAY 020

// RPADY  DEsparey..,
' // Show Cause Notice// Fra g
To, CE
The Chief Officer,
Town Municipal Council,
Jigani, Anekal Taluk,
Bangalore Urban- Dist.
Sir,
Sub: Non Compliance under the provisions of the Water (Prevention and Control of
Pollution) Act, 1974—-reg.
Ref: 1. The Water (Prevention and Control of Pollution) Act, 1974 .
2. Original Application No, 593/2017 (arising from W.P. (Civil) No. 375/2012 on the
file of the Hon'ble Supreme Court)
Fekdkkkkk
Your attention is invited to the Section 25 & 26 of Water (Prevention & Control of Pollution)
Act, 1974 subject to the provision under these sections:
Section 25 & 26: no person shall, without the prior consent of the State Board establish or
take any steps to establish any industry, operation or process, or any treatment and disposal
systems, which is likely to discharge sewage or trade effluent into stream or well or sewer or
on land.

As evident from the above said sections, it is mandatory on the part of every local body to
obtain “Consent for Operation” prior to discharge of sewage generated from the local body.
Further, you have not yet provided the sewage treatment plant to treat the domestic sewage
generated from the Jigani town municipal.

This action on your part, of not obtained the CFO under the Water Act, 1974 and discharge of
untreated sewage which is ultimately polluting the water bodies amounts to gross violation
of the Section 25 & 26 the Water (Prevention & Control of Pollution) Act, 1974.

Failure to comply with the provisions of the above Act attracts penal provisions of Section 44
of the Water (Prevention and Control of Pollution) Act, 1974 which read as follows:

“Whoever fails to comply with the provisions of the above Section 25/26 of Water
(Prevention and Control of Pollution) Act, 1974 is liable for imprisonment for the term not
less than one year and six months and may extend up to six years and with fine”,
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Acknowledge the receipt of this

"SHOW CAUSE NOTICE”

. Yours faithfully
thmot:gAﬁTAL OFFICER

30/09

i
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Roglbnal Office : Sarjapura wmrieds 43eD @ Xemew)s ;
Kamnataka State Pollution Control Board ¥mrFiY ooy SROR, Robod shode

“Nisarga Bhavan” 3rd Floor, Thimmaiah Road, "Rar (" e THED, dehoh o,
7th ‘D' Main Road, Shivanagar, Bangalore - 560 010. 7% ‘@* woajos dsnd,
Telephone : 080-23230153 dortdath-560 010, tia, : 080-23230153
Emall ; sarjapura@kspcb.gov.in @-shee : sarjapura@kspcb.govin
J towards a cleaner Karnataka
No.KSPCB/RO-SJP/LAKE/2020-21 / £33 ) Date: 1 0 F E B 2 02 1
To, caa
The Regional Officer,

KSPCB, RO-Anekal
Nisrgha Bhava, Thimmaiah Road
Bangalore-560 010
Sir,
Sub: Pollution of Muthanalluru lake due to the discharge of sewage
generated from the Chndapura TMC limits- regarding
Ref: 1.Complaint from Muthanalluru lake conservation committee dated
27.01.2021
2. Board Office Memo No.PCB/ECC/CEO-3/159/2020-21/4734 dated

N 27.01.2021
x 3. Inspection of the Muthanalluru lake by the undersigned along with DEO on

04.02.2021

% o de de e ok

With reference to the above cited subject, it is brought to your notice and attention that 3
Muthanalluru lake conservation committee have submitted a complaint to the Board
regarding the discharging of industrial waste from Jigani Industrial Area and raw sewage
from Chandapura, Lakshmisagara, Ramasagara and surrounding Villages and Layouts ,causing
Muthanalluru lake water pollution and requested to take action against the culprit vide
ref(1). In view of this the Muthanalluru lake was inspected by the undersigned on 04.02.2021
along with the DEO of this office and observed that the sewage generated from
Chandapura TMC limits, Bommasndra TMC limits is joining the Chandapura lake
causing water pollution. Further the catchment area of the Muthanalluru lake is
Banerghatta area and the local villagers reported that the industrial effluent generated
~  from Jigani Industrial Area will also join the lakes in and around the Jigani and the over
flow from these lakes intern joins the Muthanalluru Lake through series of lakes causing
Muthanalluru lake water pollution and also causing the damage to the flora and fauna of
Muthanalluru lake.
Therefore you are herby informed to take immediate action to stop the entry of industrial
effluent from Jigani Industrial area and sewage generated from the TMC Jigani limit
immediately. Treat this matter as most urgent Copy of the complaint letter is enclosed
for your ready reference. ; ™
Please acknowledge the recelpt"" t:t
Encl: as above

s faithfully

[

Envirdrimental Officer
/+RO- Sarjapura

i \
WY
\\/

/0
N)‘—\ \)/\ Website : http:/kspcb.kar.nic.in
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To, Date: 27" Jan 2021

Honourable Chairman o
Karnataka State Pollution Control Board (KSPCB)
Bengaluru

Sub: Toxic Waste Water - Muthanallur Lake
Respected Chairman,

Further to our e-mail dated 1% Jan 2021 we have not recelved any response from
your Office, hance personally submitting the memorandum once again.

We are W,"mﬂg to you to express our concerns about Muthanallur Lake; located In
Muthanallur Village, Anekal Taluk.

Over 600+ acre Muthanallur Lake Is facing the same challenges as: many other Lakes,
unchecked industrial waste from lgani Industrial Area and raw sewage from
Chandapura, Lakshmisagara, ‘Ram i93ra and surfounding villages, layouts and

* towns is entering the Lake making the water extremely toxic.

The-history of Muthanallur Lake speaks for itself, known as one of the largest Lake
that was the life line for most parts of Anekal Taluk with a large catchment areas and
upstream flow. It irrigated hundreds of acres of Jand before flowing to Bidaraguppe
Lake and to Tamil Nadu eventually. With thriving Blo-diversity the Lake was very
! popular for Iits Fishes, and the year Muthanallur Lake was full would mean a bumper
crop.

But all the good things are that of the past, even though Lake Is still a very popular
Bird sighting spot the past glory Is just a memory as the Lake is heading towards a
bleak future with toxic waste flowing into the Lake endlessly,

Shri Siddaramaiah led Government took up the ambitious KC Valley Project to fill the
Lakes of Kolar District and Anekal Taluk Lakes with treated water from Bengaluru
Sewage. Even as treated water reached Kolar Lakes and the pipeline for Anekal Taluk
Lakes are nearing completion, but the biggest concern of ‘the toxic waste water
reaching Muthanallur Lake still have no solution, and lift Irrigation project will not
change the fact that toxic waste water will continue to flow polluting the Lake.

Karnataka State Pollution Control Board (KSPC8) high Negligence or Nexus Is evident,
KSPCB has not made any effort to check and prevent the industrial wastewater
entering the Lake from the Industrial Area, While Bengaluru Lakes make natlonal
headlines for all the wrong reasons, the Lakes from the Rural areas closer to
Be‘ndgi%'lum do not get any media coverage even when these Lakes are In the worst
condition.

Address.
227; 31 Maiin, 7 Cross, Sectar-1, HSR Layout, Bangalore - 560102

AR B o |
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k: The purpose of Rural Lakes is also Irrigation;

. Sewage Treatment Plant (ST

“NLot of time is already lost;

Livelihood, Utility and is not restricted to
playing the role ‘of Rain Water Harvesting Z

ones or Flood Mitigants or Blo-diversity
. Spaces. So, there is a need to take Conserva

tion of Rural Lakes more seriously than
ever as excess urbanization is creating an imbalance in the rural areas.

How to restore Muthanallur Lake to its past:Glory?

"PCB jhas to take immediate action on all the Industries that are letting out
untreated waste water to flow into: the Lake and ensure Implementation of either
individual or common Effluent Treatment Plant (ETP)

Issue Notices to Chandapura Pourasabha for letting Sewage Water from all the
surraunding villages/layouts/towns into the Lake and enfo

it ; rce implementation of
P) as perthe NGT guidelines.

Government should step-in and put out a detailed plan and budget to De-silt, De-
weed, Revive and Restore the Lake comple

‘ . v tely, enabling the villagers to use the water
from the Lake for Irrigation and Utility, :

~ Interestingly, there are seve

ral tube wells drilled Illegally around Muthanallur Lake to

supply Water to Panathur, Whitefield, Bellandur and several adjoining areas by

tankers. 1f the groundwater:is-contaminated due to the toxic waste water in the Lake
it would mean the end of a-good source of water permanently,

every passin

Lake alive. Every Lake Con

Y passing day means more challenges to keep the
served will add t
~Anekal Taluk, )

0 @ movement to save other Lakes in

We request a meetin

g with you to seek your hel to present our concerns about the
Lake and understand what steps KSPCB will' take '
Wastewater Into the Lake.

ke to stop the inflow of Toxic

Thanking You,
Warm Regafds,
. I3 J
(i
Kavitha Reddy
Trustee Kaagaz Foundation

Mobile; +91 9108167001

Natlonal Green Tribunal, Bengaluru
Member Secretary, KSPCB
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Karnataka State Pollution Control Board
“Hons (I, 1 00w S8e SHTBANGD, No. 49, et 4,045%, Loncadh - 560 001, BRF I TITy, YOUS
“Parisara Bhavan”", 1st to 5th Floor, # 49, Church Street, Bangalore - 560 001, Karnataka State, India

No.PCB/ECC/CEO-3/159/2020-21/ L}-?} [7L Date: .
, | C g7 aw
MEMO

™ Subs Inspection of Complaint with reference to Pollution of Muthanallurlake, Anekal
taluk,due to entry of sewage into the lake from surrounding village/layouts/towns-
reg.,

Ref : Complaint by the Muthanallur lake conservation citizen committee dated:27-01-2021

o T T e e e ok o ok e st ok e e o o i ok o ok ok ok ok

\ Copy of the said complaint letter is enclosed herewith, which is self-explanatory, you are
hereby informed to inspect and take action as per law, with intimation to this office.

Ao
The Regional Officer
Anekal, KSPCB

~~ Encl As above., A 2 W’
Chief Envi ental Officer

e
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080-26581383, 25680112
& 050-25589113, 25589114
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W : ) Karnataka State Pollétion Control Board 293
wegiecal Dffice: Bangalore ~Anekalaaclede veted: eforifiads ~tsxleger :

2% Floor, “NISARGA BHAVAN” ogde abB0, “daire gh”, '
7 Cross, Thimmaiah Road, 7% ‘a’ mgdg,ﬁ o%d@
Sanegoravanahalli, Shivanagamwmadda‘dg. 38=rio,
Bengaluru -560 010  eJorieleh - 560 010 /

Tel/Fax: 080 -23229538 @Rroieed:080- 23229538

towards a cleaner Karnataka

No. PCB/RO- Anekal/TMC- J igani/Compl-2021-22/,§ Date:

To i | | -]APR 207
The Chief Officer, | _ E&PATG?‘QW

- Town-Muncipal Council,
Jigani, AnekalTaluk,
Bengaluru Urban District,

Sir, : :
Sub: Non — Compliance under the provisions of the Water (Prevention and Control of
Pollution) Act, 1974 and Solid Waste Management Rules, 2016 and Complaint

(\ ' on fish kill of Kyalasanahlli Lake-reg.

Ref: 1. TheWater (Prevention and Control of Pollution) Act, 1974. .

2. Original Application No.593/2017 (arising W.P (Civil) No. 375/2012 on the file

of the Hon’ble Supreme Court). gyt

3. T.O Show- cause Notice No.23 & 24 dt.02.05.2020.

4. Your Office letter dt.29.05.2020.

5. T.O show cause Notice No. 759, dt.26.02.2021. ; .

6. Oral complaint received via telephone & throughWhatsapp to this office on
26.03.2021 from Health Inspector, TMC, Jigani pertaining on fish kill in
Kyalasnahalli Lake. i

7. Inspection of the complaint site by the undersigned along with AEO of this office
Environmental Engineer and Health Inspector of Jigani, TMC on 26.03.2021.

e ‘ :

With reference to the above, this office letters vide references (3), (4) & (5) wherein you
™ were informed for not obtairiirig “Consent for operation” priof to discharge of sewage generated
from the local body and not provided'the. sewage treatment plant to treat the domesti¢ sewage
generated from the Jigani TMC, limits. This-action on your part, of not obtaining the CFO under
the Provisions of The Water (Prevention and Control of Pollution) Act, 1974 and discharge of
untreatcd'se,wage which is ulﬁmateiy polluting the water bodies.amounts to gross violation of the

section 25 & 26 of the Water (Prevention and Control of Pollution) Act, 1974.

As per the direction of Hon’ble NGT vide ref (2) , setting up of STPs, is the
responsibility of local bodies and in case of their default, States/UTs to enforce the compensation
regime, latest with effect from 01.04.2020. S

You have not obtained authorization of the Board under the Solid Waste (Management &
Handling), Rules, 2016 for handling & disposing of solid waste generated from TMC, Jigani.

L
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' Not identified the land for setting up for processing of solid waste & disposal facility, which is a
R ta

~ clear violation under the said Rules.

As per the direction of Honorable NGT vide ref @), setting up of MSW facilities is'the *

5 »res'x.v)onsibil.ity of local bodies andin case of their default, State/UTs to enforce the compensation
. regime, with effect from 01.04.2020. But till date you have failed to submit the reply to this

office letter vide ref (5).

Further, this Office had received complaint via Whatsapp on 26.03.2021 vide reference
(6) from Health Inspector, TMC, Jigani pertaining to fish kill in Kyalasanahalli Lake. On
enquiry about the complaint; Health Inspectar, TMC, Jigani has informed that onc of the ‘ward
member of TMC, J igani had sent the photos of the fish kill in Kyalasanahalli Lake via whatsapp
alleging fish kill in the Lake is due to discharge of effluent from M/s. Biocon Limited. Further, in
this regard; SriK C Kumar., Councilor, Ward No.1, Kyalsanahalli, Jigani, AnekalTaluk,
Bangalore Urban District had submitted complaint. ]

In view of the complaint received, the undersigned inspected Kyalasanahalli Lake on (

26.03.2021 along with AEO of this Office accompanied by Environmental Engineer and Health

. Inspector of Jigani TMC. During inspection, following are the observations made.

. ‘Kyalasanahalh Lake is situated on the downstream of Kyalasanahalli village, Jigani

Hobli, Anekal Taluk, GPS readings of the Lake are 12048'15.69"N and 77°39'18.85"E.
o Extent of the Lake is about 23 acres and the inlet of the Lake is towards south-eastern
‘ direction. ,

o Lake receives storm water through the inlet from the nearby industrial, commercial area
and nearby residential area located (i.e Kyalasanhalli village)

o Habitually, before entering to the Lake through the 02 inlets; storm watet is being
stagnated in the low lying land of about 1.8 acres and flows through the cement pipe from
one pipe to another lowland of about 0.4 acres and then enters Lake via cement pipes of
second inlet.

o Fish kill was observed in the low lying land near the first inlet of the Lake. However,
there was very low flow of water in the first inlet land and water in the second inlet of the
Lake was found to be very minimal and it requires considerable amount of water inflow
to reach the Lake. Further, the water in the first inlet of the Lake is being stagnated and
not flowing further into second inlet s0 a$ to reach Lake.

o There are several aquatic weeds and phytoplankton found to be grown in the first inle(
Some dead fish were found in the water and also several Jive small fish in the water. The
main Lake of Kyalaggnahalli was found to be intact and no fish kill was observed in the
Lake. ! :

o Earthen drainage has digged%provided towards the eastern side (i.e. Hindu grave yard) of
the Lake (wet land) whichis eventually connected to the first inlet of the Lake. However,
no flow of water through the earthen drainage was observed; however, the stagnated little
water in the drainage was collected for the purpose of analysis in the presence of your
Officials present. On enquiry of your officials present it was informed that, the grave yard
belongs to TMC, Jigani. i

o Samples of water collected in and around Kyalsanaha'lli Lake during the inspection and

were submitted to Central laboratory for analysi$ and report.
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*  The survey of the entire Kyalasanahalli lake was done arid it was found that, the sewage

and sullage from the Kylasanahalli village is entering the first inlet of the Kyalasanahalli
lake. A eE : e '

Analysis rgport‘for'the‘ water samples collected from Ccntral.Labératory,KSPCB on this day
reveals-that, thereare no traces of heavy metals in the samples collected and only the major

paratheters such as dissolved oxygen level (DO) has depleted considembly with the increase in
Biochemical Oxygen Demand.quy of the analysis report of water samples is enclosed.

Hence, following opinionis drawn based on the results of the analysis reports of the water
samples collected from the Kylasanahallilake where the fish death was oceurred& is as below:

1)

2)

Since there is no traces of Heavy metals ds per theresults of analysis of water samples
reveals that, there is no trade effluent intrision to the lake due to industries.

- From the analysis report of water sample, it is also évident that, the death of the fish in

the first inlet point of the Kylasanahalli lake might have happened due to considerable

drop in major parameter such as Dissolved oxygen (i.e,to about 2 mg/l) & increase in

Biochemical Oxygen Demand. : : '

The reason for the depletion of dissolved oxygen & increase. in Biochemical Oxygen

Demand may be mainly due to 2 reasons: A \

a) Due to summer season, the inflow of the fresh volume of water to the lake will be

considerable reduced and thus, results in dropping of the level and volume of
water.The depletion of dissolved oxygenoccurs in the water due to evaporation loss
due to rise in temperatureof lake water as a result of less dilution of fresh volume
of water in summer season. However, in case of rainy season, the voln.rhe;of fresh
water entering the lake will be more which results in seif purification of lake even
if sewage effluents enters the lake, the effect of depletion of the dissolved oxygen
will be maintained for fish survival,
It is also to note that, the depletion of oxygen in the lake water is a common
phenomenon especially during summer season as a result of huge drop of water
level and sudden increase of temperature of the lake results in considerable drop in
dissolved oxygen of lake water due to evaporation loss will ultimately cause fish
death in the lakes.

b) As per the survey conducted from this office around the Kylasanahalli lake,it was
observed that, the sewage and sullage of Kylasananahalli village is entering the
first inlet point of Kylasanahalli lake which in our opinion is contributing to the
increase in Biochemical Oxygen demand in the lake water thereby depleting the
dissolved oxygen of the lake water due to entry of sewage and sullage water to the
lake .It is to note that, the rate of depletion of dissolved oxygen is directly
proportional to the Biochemical Oxygen demand, change in temperature (increase
in temperature) in the water. If the Dissolved oxygen of water depletes, the
Biochemical oxygen demand increases and vice versa.

In view of the above, you are hereby informed to submit the details on the following,

'a) Copy of the permission or work allocation for digging of earthen drainage inside the

Hindu grave yard, which belongs to TMC, Jiganinear Kalyasanhalli Lake.
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:.b).. Network provided for storm water & Sewage.management in and around Kalysanhalli - £ ”

A -Village limits & also entire Jigani TMC limits. g £

¢ -¢) The entry of sewage and sullage water from Kylasanahalli village needs to be-
prevented immediately which is entering the Kylasanahalli lake by proyiding sewage

¥

""" treatment'plant. Hence, submit and obtain approval from the Board, for the treatment
“'proposal for treatmént of sewage & sullage effluents generated . from the
" Kylasanahalli village: SRR N
d) Quantity &Management of Solid waste generated from TMC, Jigani.
¢) Land details identified for treatment and disposal of solid waste generated from Jigani
- TMC limit. et L il L AR
f) The details of action taken to immediatelyseal/close down the underground storm
- water pipe leading to the Kylasanahalli lake attached to the culvert which exist in the
Hindu grave yard land belonging to Jigani TMC leading to the Kyalasanahalli lake i
. inlet ’poi_n,ts as there are chances of miscreants dumping of sewage or trade effluents in (
~ the culvert which will directly lead to nearby lake.

Also, it is to note that, this office has already intimatéd to your office not to gi‘ve permission
for breeding of the fish in the lakes without the prior intimation and approval of the Board.
However, the same is happening without any intimation and approval from the Board. ~

Hence, you are hereby called upon to submit the c:on;_xgjliahce"r?po;t to the observations
made along with action plan with time bound programme on the above observations within 7
~ days from the date of receipt of this letter failing which, this office has not left any option and to
" ‘recommend the Board to initiate action under the Provisions of The Water (Prevention &Control
~ of Pollution) A¢t, 1974 and The Environment (Protection) Ac, 1986,
~ Please écknowled,ge the receipt of this letter.
‘ ; Sd/-
Environmental Officer
Regional office, Anekal

Copy to: 1. The Senior Environmental Officer, WMC, for kind information.
2. The Senior Environmental Officer, Bengaluru South for kind information.

‘ R Environr%l Officer
; Regional Office, Anekal.
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Karnataka State Pollution Control Board

___towards a cleaner Karnataka

=

No. KSPCB /RO-Anekal/2022-23/ Datef) 8 AR 9073
Pogi i i ' DE ATC
The Panchayath Development Officer SPATCHED
Hennagara Grama Panchayath,

Jiani Hobli, Anekal Taluk,

Bengaluru Urban District- 560105,

Sir, N ;
Sub: Non compliance to the provisions of the Water (Prevention and
Control of Pollution) Act 1974- reg.
- Ref: 1. Hon’ble NGT order in the matter of OA No, 324/2021.
" Inspection of catchment area of Chandapura Lake by the joint
committee on 18.01.2022 and 19.01.2022 constituted by the Hon’ble
NGT order Dated: 26.11.2021.

o ok ok o o ok o

With reference to the above cited subject, it is brought to your notice that

Hennagara Grama Panchayath has not provided sewage treatment plant to treat the

Sewage generated from the village coming under your panchayath limits. Due to

this, the sewage generated from the villages Masthenahalli , Yarandahalli and

surrounding villages are Joining Yarandahalli lake causing lake water pollution

then overflow to Kondareddy lake/Kachanayakanahalli lake and finally

Chandapura Lake causing lake water pollution. The Hon’ble NGT as registered a,
case based on the news items published on 21.11.2021 in the “Indian Express titled -
Lakes of Bengaluru Industrial effluent, raw sewage, stinky tale of Chandapura

Lake” (OA No. 324/2021).

A 7 member committee has been constituted as per the Hon’ble NGT order dated
26.11.2021 to ascertain the facts of pollution. The committee inspected the
catchment area on 18.01.2022 and 19.01.2022 and submitted detailed report to the
Hon’ble NGT. The committee also observed that over flow from Kachanayakahalli
lake joins Hennagara lake and finally Chandapura Lake causing lake pollution,




}é
|
|

- - Therefore your hereby informed to provide STP of sufficient capacity to treat the

sewage generated from the Hennagara Grama Panchayath limits at the earliest till

.-~ Such time you are hereby informed to provide the -altetnative/de- centralized

treatment technology for the treatment of Sewage till the establishment of STP and
submit the action taken report to this office within 5 days. Please treat the matter as
most ‘URGENT’ and as the matter is before the Hon’ble NGT failing which

action will be initiated as per the relevant provisions of the Acts and Rules.
Please acknowledge the receipt of this notice:

RO- Anekal

P
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Karnataka State Pollution Control Board

Regional Office: Bangalore ~Anekal aR3ed weled: alorived) — yleger
2™ Floor “NISARGA BHAVAN" 93e BB, “dIrE ",
7" ‘D’ Cross, Thimmaiah Road, 73 ‘8’ eg o, astyody oy,
Sanegoravanahalli, Shivanagar mwmaowmsg. 8a:ro,
Bengaluru-560010 = - gorided - 560010
Tel/Fax: 080 -23229538 Wadaed: 080- 23229538
E-mail : anekal@kspch.gov.in
- : . . towards a cleaner Karnataka
No. KSPCB /RO-Anekal/2022-23/,,, , ~ Date: 08 y)p 207
To, - ’ : ‘ DEg
The Panchayath Development Officer SPA TCHE |

Haragadde Grama Panchayath,
Jiani Hobli, Anekal Taluk.
Bengaluru Urban District- 560105.

Sir,
Sub: Non compliance to the provisions of the Water (Prevention and
Control of Pollution) Act 1974- reg.

Ref: 1. Hon’ble NGT order in the matter of OA No. 324/2021.
2. Inspection of catchment area of Chandapura Lake by the joint
committee on 18.01.2022 and 19.01.2022 constituted by the Hon’ble
NGT order Dated: 26.11.2021.

o ok ok ok o ofe e

With reference to the above cited subject, it is brought to your notice that
Haragadde Grama Panchayath has not provided sewage treatment plant to treat the
Sewage generated from the village coming under your panchayath limits. Dye to
this, the sewage generated from Haragadde Grama Panchayath limits is joining
Hennagara Lake and overflow from Hennagara lake is finally joining Chandapura
Lake causing lake water pollution. The Hon’ble NGT has registered a case based
on the news items published on 21. 11.2021 in the “Indian Express titled Lakes of
Bengaluru Industrial effluent, raw sewage, stinky tale of Chandapura Lake” (0A
No. 324/2021).

A 7 member committee has been constituted as per the Hon’ble NGT order dated
26.11.2021 to ascertain the facts of pollution. The committee inspected the
catchment area on 18.01.2022 and 19.01.2022 and submitted detailed report to the




@

Further, this office has addressed letter to your office earlier informing to treat the

Séwage generated by providing sewage treatment plant. But till date you have not"

i provided the STP and not submitted any action plan. -

Therefore your hereby informed to provide STP of sufficient capacity to treat the
Sewage generated from the Haragadde Grama Panchayath limits at the earliest till
such time you are hereby informed to provide the alternative/de- centralized
treatment technology for the treatment of Sewage till the establishment of STP and
submit the action taken report to this office within 5 days. Please treat the matter as
most ‘URGENT’ and as the matter is before the Hon’ble NGT failing which

action will be initiated as per the relevant provisions of the Acts and Rules,

Y@ £

Envirenn
~ RO-

Pléase acknowledge the receipt of this notice.
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Asst Executive Engineer, K.U.W.S
&D.Board, Sub-Division, Bangalore, 3rd
Floor, #5,8.T.M Layout 1stPahse, 1st
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The Chairman (Local Area Committee) P
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7th D Cross, Thimmaiah Road, : .. Q065 < )l
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Sub:-  Reports for the work of Providing UGD System to Hebbagodi, Bommasandra,
ligani and Chandapura towns Under NGT O:A.: 324/2022-Reg,

: LEE R 3

Adverting to th above subject, as per the instruction given in the 10* Local Area Committee
meeting held on 27.09.2123 the status reports on the work of Providing UGD System To Hebbagodi,
Bommasandra; Jigani an FChandapura.towns' is submitted forkind Information and further needful
.action to update in ATR, | '
1. HEBBAGODI CITY;
¢ The estimate for the work of providing UGD scheme to Hebbagodi city is administratively
approved amounti 1g to Rs.194.10Crores vide GO No: UDD 17 UDS/2022 Dtd:28.03.2023.
. Technically sanctiqned vide CE, KUWSDB, Bengaluru vide No:281/2023-24 Dt: 07.07.2023.
® _The DPR was brep res\ based on the identified land of 3" .Ac:?é; for STP'at survey No.69 at
Kammasandra lake approved by Secretary, Revenue Department, GoK, vide letter
No,RD/156/LGB,2929 Dated:1§.10.42020.
® The KSPCB has denied the clearance vide letter dtd:02.05.2023 for construction of STP at
Al Sy.Npl 69, Karﬁmasanil}a lake," ; :
‘e Alternative land hasié;e’en identified at Sy. No. 39/1 & 39/2 of Attibele-2 OR Sy. No. 4 of
Andapura, The reque§§ has been sent to DC, Bengalqru Urban district to handover the said

16 ! land through consent award/acquisition .b’y the revenue department vide letter dtd:

: V{/ ‘ ~ 30.06.2023.

) :

® The DC, Bengaluru Ukban district has requested the Principal Secretary of Government,
" Revenue departmentfﬁg;accord permlssvio'n to’ acqulfe the land at Sy. No. 39/1 & 39/2 of
Attibele measuring ‘EOOXMOMtr to take up the work within the time limit under
Transpa'rency, .Suita@e compensation_j:ight,' Recgn#truction and renovation policy -2013
Chapter-5 under Clags¢-40 Urgency clause and also requested to accord exemption for
Soclal% v Pﬁ%}ﬂ@e lemrxdggﬁag;gz‘.zggg,l.gng Acquisition notiﬂ‘giﬁ»on is




under process .

File is in process at the Revenue Department.

2. BOMMASANDRA TOWN;

The estimate for the work of providing UGD scheme to Bommasandra town city is
administratively approved amounting to Rs.128.20Crores vide GO No: UDD 17 UDS
/2022(1) Dtd: 28.03.2023

Technlcglly sanctioned vide CE, KUWSDB, Bengaluru vi@§N0:282/2023-24 Dt: 07.07.2023,

- : X
~ The DPR was prepared based on topography for STP 3\% Survey No.120 and. wetwell at
Survey No.197. Sy. No. 197 was approved for constructiondf STP by the D.C. BengaluruUrban
Districtvidue order no. LND(A) CR 99/2012-13 dtd:26.12.2012. Provision for landacquisition

a5
sl

. O

isnot madeinthe DPR
The KSPCB has denied the clearance vide letter dtd: 02.05.2023 for construction of wetwell
at Survey No.197. Further, as the survey No.120 is in Chaxjdapura Lake boundary, STP
cannot be constructed at the proposed land,
Alternative land has been identified at Sy. No. 129 & 130 of Attjbele-2 Heelalige village, The
request has been sent to DC, Bengaluru Urban district to hangover the said land through
consent award/acquisition by the revenue department vide lefter dtd:30,06.2023.

The DC, Bengaluru Urban district has requested the Princf al Secretary of Government,
Revenue department to accord: permission to a::qulre the A(:nd at Sy, No. 129 & 130 of
e work within the time limit
ction and i‘énovation policy -

Attibele-2 Heelalige village measuring 95 x 140m to take up
under Transparency, Suitable compensation right; Recons 7
2013 Chapter-5 under Clause-40 Urgency clause and also-fequested to accord exemption
for Socfal Impact Assessment (SIA) vide letter dtd: "h'('l).07.2023. Land Acquisition

notification is under process.

HGANITOWN:

File is in process at the Revenue-bepértment

-

= yw%,p&» ;

The estimate for the work of providing UGD to Jigani tg
amounting to Rs.124.75Crores vide GO No: UDD 37 UDS (2022 Dtd:28.03.2023.

Technically sanctioned vide CE, KUWSDB, Bengaluru vidgNo:283/2023-24 Dt: 07.07.2023.
The DPR was prepared based on the identified 2 Acres s d at Sy. No. 147 for construction
of STP as approved by the D.C. Bengaluru Urban Di strict vide order no. LND(A) CR
99/2012-13 dtd:26.12.2012. Provision for land acquisiti h is not made inthe DPR,

The KSPCB has denied the clearance vide letter dtd: 08.0@023 for construction of STP.
Alternative land has been identified at Sy. No. 523, 524, 325 of Hennagara village, Attibele-
2, or Sy No: 384,385 and 386 (except buffer zone) of ]igghi. The request has been sent to

i

wn is administratively approved

(

e

“:x:"')

]



£

DC, Bengaluru UrbarLdlstrlct to handover the said land through consent award/acquisition
by the revenue department vide letter dtd:30,06.2023.

® The DC, Bengaluru Urban district has requested the Principal Secretary of Government,
Revenue department to accord permission to acquire the land at Sy. No. 523, 524, 525 at
Hennagara village, Attibele-2, measuring 60 x 120m to take up the work within the time
limit under Transpa;ency, Suitable compensation right, Reconstruction and renovation
policy -2013 Chapter-S under Clause-40 Urgency clause and also requested to accord
exemption for Social lmpact Assessment (SIA) vide letter dtd:10.07.2023. Land Acquisition
notiﬂcation is underprocess

Vg R R . S L R A IR AT

"o Fileisin process at the Revenue Department.

® The estimate” 's fpr the above said towns and Draft Tender Schedule combining the work of
Providing UGD system to Hebbagodi, Bommasandra and Jigani amounting to
Rs.288.64crore$ was submitted to State Pre-tender Scrutiny Committee(SPTSC) vide letter
- dtd: 07.07.2023 for scrutiny of technical and financial aspects.
. :‘The committee verified the DTS and the committee has given their common findings and
recommendations on estimate and DTS vide letter dtd: 01.08.2023
¢ The compliance re attended and submitted on 10.08.2023. Again observations were

oo

raised on 23.08.2 3 for which compliances are attended and will be submitted shortly.

L] The estimate fox\ the work of providing UGD scheme to Chandapura town is
aT"lm‘sfratWely approved amounting to Rs.106.80Crores vide GO No: UDD , 4 UDS\ :

/2023 Dtd:13.07.2023.
® Technically sanctionq‘ﬂ vlde CE, KUWSDB, Bengaluru vide No:281/2023-24 Dt: 07.07.2023.

® 2acresofland is lden,tiﬁed at survey no 97 & 98 in Chandapura town for construction of 6
MLD STP. DC has recommended for granting the land for STP to the Revenue department
on18.4.2023,

¢ The KSPCB has given the consent for construction of STP @ Sy. No. 97 & 98 vide letter
dtd:02.05.2023 for construction of STP. »

¢ . Butthe revenue department has not accorded the consent for construction of STP.

® Alternative land has been identified at Sy. No. 82, 83, 84 of Heelalige village, Attibele-2, The
request has been sent to DC, Bengaluru Urban district to handover the said land through
consent award/acqulsltlon by the revenue department vide letter dtd: 30.06.2023.

¢ The DC, Bengaluru Urban district has requested the Principal Secretary of Government,
Revenue deparahﬁnt to accord permission to-acquire the land at Sy. No. 82, 83, 84 of: -




Heelalige village, Attibele-2, measuring 60 x 120m to take up the work within the time limit
under Transparency, Suitable compensation right, Reconstruction and renovation policy -
2013 Chapter-5 under Clause-40 Urgency clau;e and alsg requested to accord exemption
for Social Impact Assessment (SIA) vide letter dtg:l0.0?.ZOZS. Land Acquisition
notification is under process.

¢ Fileis in process at the Revenue Department. 9

¢ The DTS for the work of Providing UGD system to Chandajf)ura town amounting to
Rs.61.20crores and submitted to State Pre-tender Scruting Committee on 18.08.2023

Further tender for the work of construction of STP’s in each to-" m/cities, Wetwell, Sewer lines
) and other components under the scheme will be invited aftef handing over of the land by

The time line for the following components aﬂer Issue of work order to the agency are as below;

1 STP & Wet well: 15 months
2, Sewer line and other components under the scheme- 36 mpnths

Yours faithfully,
Sd/-
Assistant Executive Engineer,
K.U.W.S &D. Board, Sub-Division,
Bangalore

1. Copy supmitted to. Executlve Engineer, KUWS&DB division, Bangalore for kind information.
g Copy submitted to Project Director, District Urban Development.Cell, Bangalore for information.
% }/Copy submitted to Environmental officer, RO-Anekal, 2nd floof, Nisarga Bhavan, 7th D Cross,
Thimmaiah Road, Sanegoravanahalli, Shivanagar ,Bangalore for in| _ormation.
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ANNEXURE-5

Photos of Hennagara lake
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English true translation of

KARNATAKA STATE POLLUTION CONTROL BOARD,
REGIONAL OFFICE: BANGALORE-ANEKAL,
2ND FLOOR, ‘NISARGA BHAVAN’, 7™ ‘D’ CROSS,
THIMMAIAH ROAD, SANEGORAVANAHALLI,
SHIVANAGAR, BENGALURU - 560 010.
TEL/FAX: 08023229538

towards a cleaner Karnataka

No.KSPCB/RO-Anekal/2023-24/270 Dated: 19.06.2023
To:-

The Chief Officer,

Jigani Town Municipal Council,
Jigani Hobli, Anekal Taluk,
Bengaluru Urban District - 560 105.

Sir,

ub: Establishment of sewerage system and Sewage
Treatment Plant within the limits of the Jigani
Town Municipal Council at the earliest - reg.

Ref: 1. Report of analysis of bore well water samples
collected within the Jigani Town Municipal
Council limits.

2. Report published in Kannada daily dated
30.05.2023 with regard to the incident of death
of a child due to consumption of contaminated
water in Rekalamaradi Village of Devadurga
Taluk in Raichur District.

%k %k %k %k %k %k

With reference to the subject and reference cited

above, you are hereby informed that on behalf of the
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Regional Office - Anekal, water samples from some
selected bore wells of Jigani Village and Kyalasanahalli
Village situated within the limits of Jigani Town Municipal
Council have been collected once in three months and the
same have been analyzed at the Central Environmental
Laboratory (KSPCB-Bengaluru). As per the said report of
analysis, a bacterium named E-Coli is found in the bore well
water samples. Reports that this bacterium causes ill effect

on the human health have been published.

If the sewage (waste water) produced from
houses are not treated in a proper scientific manner, it gets
mixed with water sources like ground water, lake, bore
wells (evaporation) and becomes the main reason for
detection of E-Coli bacterium in drinking water. As per the
files maintained at this office, no Sewage Treat Plant has
been established within the limits of your Town Municipal
Council. In this regard, a letter has already been addressed
to you intimating for the establishment of a Sewage
Treatment Plant. Even then, you have not taken any action
for the treatment of sewage (waste water). On
consideration of the above aspects, in view of public health
and to protect the water sources viz. lakes / wells / bore

wells from getting polluted, it is hereby intimated to
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implement proper sewerage system and Sewage Treatment
Plan within your Town Municipal Council limits, at the very

earliest.

Kindly acknowledge receipt of this letter.

Encl: Annexure-1

Sd/-
Environmental Officer,
Regional Office — Anekal.
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Tel: 080-26539003 / 41106503
Fax: 080-26539206 / 26539296
Email: kuwsdbho@gmail.com

KARNATAKA URBAN WATER SUPPLY & DRAINAGE BOARD

No.5 and 6, Jala Bhavan, BTM Layout,
1st Stage, 15t Phase, Bannerghatta Main Road,
Bengaluru 560 029.

No.KWB/Technical/CO(B)/Jigani-Ochayo/1530 Dated: 30.11.2022
To:-

The Secretary to Government,
Urban Development Department,
Vikasa Soudha,

Bengaluru.

Sir,

ub: Rs.136.00 crores estimation statement for

providing sewerage system for Jigani Town- reg.

Ref: 1. Proceedings of the meeting of the Chief
Secretary to Government O.A. No.324 of 2021
of the Hon'ble N.G.T.

2. Proceedings of the 128t meeting of the
Technical Advisory and Tender Advisory
Committee dated 18.11.2022.

%k %k Xk %k %k %k

Jigani town is an important town of central
Anekal Taluk, situated at a distance of about 43 kms. from
Bengaluru City. The longitude of the town is 12° 46' North
and 77° 38' East and extents to a total of 13.5 kms. As per
the census of 2011, the population of the town is 21438
and the present population is about 25726. There are 23
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Wards in the town. By considering the previous 4 census, it
is estimated that the population of the town may be 2025 in
the year 2025, 55000 during the intermittent stage in 2040
and 90000 during the targeted stage in 2055.

Existing Water Supply System:

At present, 2 MLD of water has been supplied
daily from 97 number of bore wells to the public at the rate

of 75 liters each.

In the Government Order bearing No. UA/237/
KHB/2012, Bengaluru, Dated: 16.01.2013, administrative
approval has been accorded for the supply of 30 MLD of
BWSSB water from Shimsha River to Surya Nagar 1, 2, 3,
Anekal Town and surrounding 10 villages. Jigani is one
amongst these 10 Vvillages. In the meeting dated
07.04.2021 held under the chairmanship of the Deputy
Commissioner, Bengaluru Urban, the BWSSB officers have
confirmed that at present 1.5 ML and after the completion
of Cauvery Stage V project, a total of 6 ML of water will be
supplied.

Existing Sewerage System:

At the time when Jigani was a Gram Panchayat,
a 20 km. long sewerage system has been implemented

unscientifically in old Jigani area. The waste water
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produced in the town flows through the open drains and
enters Jigani Lake, Hennagara Lake, Chandapura Lake and
Muttalannur Lake and other lakes in sequence. At present,
no water purification plants are operating in the town.
Therefore, in the proceedings of the meeting of O.A.No.324
of 2021 of the Hon'ble N.G.T., the Chief Secretary to
Government has instructed the Board to take immediate
steps for preventing the sewage water from entering the

Chandapura Lake.

Proposed Sewerage Project:-

The sewerage system for Jigani Town has been
prepared in respect of the population estimated for the next
30 years i.e. for the population of final stage in 2055. The

particulars of population are as hereunder:

Drinking water is Sewage Quantity
Sl. Year | Population considered @ 135 liters in MLD @ 110
No. each per day. liters each
In MLD
1 |2025 30000 4.05 3.30
2 2040 55000 7.43 6.10
3 | 2055 90000 12.15 10.00

As per the geographical level of Jigani Town, the
town has been considered in 3 Zones. For the reason that

existing sewerage system of about 20 km. length has been
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implemented unscientifically in old Jigani area and for the
reason that the criteria notified by CPHEEO have not been
fulfilled and for the reason that the now proposed sewerage
system cannot be integrated, the present project has been

prepared.

The following works are proposed to be taken up in

the present project.

1. Works related to laying of internal tube line for a length
of 73.56 kms. (GSW/UPVC/RCC/DI), constructing of a
total of 2790 machine holes of Burnt Brick Masonry and
Reinforced Cement Concrete and providing 6300 house

service connections.

2. Construction of an 8 meter Diameter Wetwell and 7.5 x
5 meters Diesel Generator set room in Zone-1 of

Madhumitha Layout.

3. Construction of an 8 meter Diameter Wetwell and 7.5 x
5 meters Diesel Generator set room in Zone-1 near the

Hennagara Lake.

4. Laying of 500 mm diameter DI for a length of 3.5 kms.
to pump sewage from Wetwell-1 to 6 MLD Sewage
Treat Plant - 3.5 kms.
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10.

11.

Laying of 400 mm diameter DI to pump sewage from
Wetwell-2 to Ridge Machine Hole No0.202 - 3.35 kms.

Construction of 6 MLD capacity SBR technology Sewage

Treatment Plant and other ancillary works.

Construction of 100 KLD capacity MBBR technology
container type Sewage Treatment Plant near

Sriramapura and other ancillary works.

Supply, erection and commissioning of 3 numbers of 60
Horsepower Non-clog Sewage Pumping Machineries,

Diesel Generator Sets and other works at Wetwell-1.

Supply, erection and commissioning of 3 numbers of 25
Horsepower Non-clog Sewage Pumping Machineries,

Diesel Generator Sets and other works at Wetwell-1.

Providing 11 KV electric express feeder lines to 2
numbers of Sewage Treatment Plants and 2 numbers of

Wetwells.

Operation and maintenance of the Sewerage System of

the town for a period of 5 years.

The said estimation was placed before the 128t

meeting of the Technical Advisory and Tender Advisory

Committee and technical concurrence has been obtained for

placing before the competent authority along with the
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resolution of the local body. It has been resolved to submit
the estimation for providing sewerage system to Jigani
Town for approval of the competent authority by
considering GST @ 18% and revised cement and steel
prices and in technical concurrence with the 128t meeting

of the Technical Advisory and Tender Advisory Committee.

Since, the Chief Secretary to Government, in the
proceedings of the meeting of O.A.No0.324 of 2021 of the
Hon’ble N.G.T., has instructed the Board to take immediate
steps for preventing the sewage water from entering the
Chandapura Lake, the said estimate shall be placed in the
next Board meeting for ratification. In the general meeting
dated 21.11.2022, the office of the Town Municipal Council
has provided approval for taking up the said works on

behalf of the Board (copy of the resolution enclosed).

Accordingly, as per Central Government
Notification No.15 & 16/2021-CT(Rate) dated 18.11.2021,
the GST rates have been revised to 18%. In the same
manner, as instructed in the proceedings dated 07.07.2022
of the Superintending Engineer, Public Works Department,
Bengaluru Circle, Bengaluru, the price of cement has been
revised to Rs.312.5 per bag and that of Steel Fe-550 has
been revised to Rs.64,830.51 per tonne and in this

background, the estimation statement for the project work
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of providing sewerage system Jigani Town has been

prepared and the said estimate amount is Rs.136.00 crores.

The financial model of the project is as hereunder:

In Crores Rupees

Government Grant 75% 102.00

Loans from financial 20% 27.20

institutions

Share of local bodies 5% 6.80
Total 136.00

The per capita cost for the interim period in 2040
would be Rs.24,754/- and the per capita cost for the final
period in 2055 would be Rs.14,128/-.

While submitting a detailed estimation statement
with regard to providing sewerage system to Jigani Town, it
is hereby requested that administrative approval of the
Government may kindly be accorded to the said estimation

statement.

Yours faithfully,

Sd/-
Managing Director,
KUWS & Drainage Board,
Bengaluru.

Encl: 1. Estimation Statement - 1 No.
2. Proceedings of the 128t TATSC meeting.
3. Resolution of the local body.
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KARNATAKA STATE POLLUTION CONTROL BOARD,
REGIONAL OFFICE: BANGALORE-ANEKAL,
2ND FLOOR, ‘NISARGA BHAVAN’, 7™ ‘D’ CROSS,
THIMMAIAH ROAD, SANEGORAVANAHALLI,
SHIVANAGAR, BENGALURU - 560 010.
TEL/FAX: 08023229538

towards a cleaner Karnataka

No.KSPCB/RO-Anekal/]J.TMC/2023-24/98 Dated: 08.
To:-

The Chief Officer,

Office of the Jigani Town Municipal Council,
Jigani, Anekal Taluk,

Bengaluru Urban District - 560 105.

Sir,

Sub: Obtaining Consent for Establishment for the
place identified for the construction of 06 MLD
capacity Sewage Treatment Plant under
Sewerage Project within the Jigani Town
Municipal Council limits - reg.

Ref: 1. This office letter No.KSPCB/RO-
Anekal/TMC/2023-24/54 dated 13.04.2023.

2. Joint spot inspection dated 28.04.2023
conducted by the Environmental Officers,
Deputy Environmental Officers of this office,
officers of the KUWS & Drainage Board and
Revenue Department.

3. Your Town Municipal Council letter No.GiPu/
Tha.Sha/CR/25/2020-21 dated 08.05.2023.

%k %k %k %k %k %k
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With reference to the subject and reference cited
above, vide reference (3), you have addressed a letter to
this office seeking to render a clear opinion as to whether
the land in Sy.No.147 of Jigani Town Municipal Council
limits is appropriate for establishing a 6 MLD capacity

Sewage Treatment Plant.

Further, with regard to construction of 06 MLD
capacity STP unit and Wetwells under the Sewerage project
within Jigani Town Municipal Council Ilimits, a joint
inspection has been conducted on 28.04.2023 by the
officers of the KUWS & Drainage Board, officers of the
Jigani Town Municipal Council, officers of the Revenue
Department and officers of this office and as per the Pahani
and survey sketch submitted from your office since the said
Sy.No.147 is lake yard, it is not appropriate to construct 6
MLD capacity STP unit at this place. Hence, proposal may
be submitted by identifying an appropriate place for othe
construction of 6 MLD capacity STP unit.

This is for your information and suitable action.

Sd/-
Environmental Officer,
Regional Office — Anekal.
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GOVERNMENT OF KARNATAKA
OFFICE OF THE JIGANI TOWN MUNICIPAL COUNCIL,
ANEKAL TALUK, BENGALURU - 560 105.
TELEPHONE NO. 080-29760400
Email-itstaff ulb jigani@yahoo.com, Gmail-jiganideo@gmail.com

SI.No.JiPu/Tha.Sha/CR/25/2020-21 Dated: 08.05.2023
To:-

The Regional Officer,

Bengaluru-Anekal Regional Office,
Karnataka State Pollution Control Board,
IT Floor, Nisarga Bhavana,

Shivanagara, Bengaluru - 79.

Sir,

Sub: Obtaining Consent for Establishment for the
place identified for the construction of 06 MLD
capacity Sewage Treatment Plant under
Sewerage Project within the Jigani Town
Municipal Council limits - reg.

Ref: 1. Letter No. KWB/EE/Dvn/BNG/AE-1/NGT-UGD/
47/2023-24 dated 29.04.2023 of the Assistant
Executive Engineer, KUWS & Drainage Board.

2. Your office letter No.KSPCB/RO-Anekal/TMC/
2023-24/54 dated 13.04.2023.

3. As per the objection of XGN Online software.

K K kK %k %k k
With reference to the subject, in the Original

Application No0.324/2022 filed before the Hon’ble Green
Tribunal, Principal Bench, New Delhi, approval of the
Government has been obtained in respect of the proposal

for constructing 06 MLD capacity STP Unit and Wetwells
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under Sewerage Project in Jigani Town Municipal Council

limits amongst the urban local bodies coming within the

limits of Chandapura lake catchment area of Chandapura

Town Municipal Council, Anekal Taluk and the Assistant

Executive Engineer, KUWS & Drainage Board, in his letter at

reference (1) has informed for handing over of the below

identified place in the presence of the Hon’ble Secretary,

Urban Development Department on 28.04.2023 and to

obtain and furnish the Consent for Establishment from the

Karnataka State Pollution Control Board.

I\Skl)' City/Town Components as per DPR Land Details
. Madhumithra
Wetwell-10 Dia Layout CA Site
Govt. land
6 MLD STP of SBR Sy.No.147 of
Technology Henna_gara_
Kere Jigani
Jigani Town Hobli
1 Municipal
Council Wetwell - 8m Dia Hennagara K
Town
Municipal
100 KLD STP of MBBR Council land
Technology Srirampura
(crematorium)

In reference (2), a proposal seeking construction

of 06 MLD capacity STP Unit and Wetwells under Sewerage

Project in Jigani Town Municipal Council limits has already

been submitted for Jigani
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Feasibility Report, Land Documents, Map Depicting, Water
Shed and document containing Buffer Zone it has been
intimated to obtain Consent for Establishment from the
Karnataka State Pollution Control Board through XGN

Online software.

Accordingly, on 06.05.2023 an application in
SGN online software has been submitted on behalf of the
Jigani Town Municipal Council seeking issue of Consent for
Establishment for Hennagara Lake Sy.No.147 for
construction STP unit. On verification of the application, by
reference (3), it has been instructed to make submission
along with survey sketch containing 30 meters Buffer Zone

and GPS readings by identifying the place of STP.

Therefore, while submitting the Pahani and
Survey sketch pertaining to Sy.No.147 of lJigani Village
coming within the limits of the Jigani Town Municipal
Council, you are hereby to render a clear opinion as to
whether the said land is appropriate for establishing a
Sewage Treatment Plant.

Thanking you,

Yours faithfully,

Sd/-
Chief Officer,
Town Municipal Council, Jigani.

Copy to:

1. The Assistant Executive Engineer, KUWS & DB, for
information.
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Village: Jigani Hobli: Jigani Taluk: Anekal

Proposal sketch with regard to R.Sy.No.147

SKETCH

1. As per letter No.LND/CR/03/23-24 of the office of the
learned Tahsildar, Anekal Taluk, Anekal, the sketch is
prepared by the Revenue Inspector in the=—tsence of
the Village Accountant.

2. The extent of land in Sy.No.147 of Jigani Village, Jigani
Hobli, Anekal Taluk is 53-12 Guntas and out of the
same, the extent of 2 Acres - 00 Guntas marked in
colour is the area identified in the proposal for sanction
for STP unit.

3. With regard to Grant Form No.50-53 further steps may
be taken by verifying any cases pending before court.

Sd/- Sd/-
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Proceedings of the meeting dated 17.11.2022
held under the chairmanship of the Ilearned Deputy
Commissioner with regard to the steps to be taken in
respect of availability of land for the purpose of Sewerage
Project in the urban local bodies within the limits of
Chandapura lake catchment area of Chandapura Town
Municipal Council, Anekal Taluk as per the Original
Application No.324/2022 filed before the Hon’ble Green

Tribunal, Principal Bench, New Delhi.

PRESENT AT THE MEETING:

1. |The learned Deputy Commissioner, Bengaluru Urban
District, Bengaluru.

2. | The Project Director, District Urban Development Cell,
Bengaluru Urban District.

3. | The Chief Environmental Officer, Central Pollution Control
Board, Nisarga Bhavana, Bengaluru.

4. | The Chief Engineer, KUWS & Drainage Board, Bengaluru
Urban District.

5. | The Executive Engineer, District Urban Development Cell,
Bengaluru Urban District.

6. | The Executive Engineer, Minor Irrigation Department,
Bengaluru.

7. | The Executive Engineer, KUWS & Drainage Board,
Bengaluru Urban District.

8. | The Assistant Executive Engineer, KUWS & Drainage Board,
Bengaluru Urban District.

9. | The Assistant Executive Engineer, Minor Irrigation
Department, Anekal Taluk.
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10. | The Environmental Officer, Regional Office, Sarjapura.

11. | The Environmental Officer, Regional Office, Anekal.

12. | The Municipal commissioner, City Municipal Council,
Hebbagodi.

13. | The Assistant  Executive Engineer (Environment),
Hebbagodi.

14. | The Chief Officer, Town Municipal Council, Chandapura.

15. | The Chief Officer, Town Municipal Council, Bommasandra.

16. | The Chief Officer, Town Municipal Council, Jigani.

17. | The Environmental Officer, Town Municipal Council,
Bommasandra.

18. | The Environmental Officer, Town Municipal Council,
Chandapura.

19. | The Environmental Officer, Town Municipal Council, Jigani.

20. | The Deputy Environmental Officer, R.O., Anekal, KSPCB.

21. | The Executive Engineer, Lake Development Authority,
Bengaluru.

22. | The Assistant Executive Engineer, Minor Irrigation
Department Sub-Division.

The Project Director, District Urban Development
Cell welcomed all those who were present at the meeting.
With the permission of the learned Deputy Commissioner,

the meeting started.
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As per the Original Application No0.324/2022 filed
before the Hon’ble Green Tribunal, Principal Bench, New
Delhi, sewerage system has to be provided to Hebbagodi
City Municipal Council and Chandapura, Bommasandra and
Jigani Town Municipal Councils, the local bodies of
Bengaluru urban district coming within the limits of
Chandapura lake catchment area, on priority basis. The
Executive Engineer, KUWS & DB provided the meeting, the
information with regard to the lands required for
construction of Sewage Treatment Plant (STP) necessary for
Sewerage System. In all the four urban local bodies, 2025
has been kept as the Base Year, 2040 as the Intermittent
Year and 2055 as the Targeted Year and the Detailed
Project Report (DPR) has been prepared in accordance with
the population target and in the four urban local bodies, the
places technically adequate for construction of Sewage
Treatment Plants and Wetwells have been identified and he
stated that steps should be taken by the urban local bodies
to hand over these places to the KUWS & DB along with

necessary documents.

BOMMASANDRA TOWN MUNICIPAL COUNCIL: -

An extent of 02 acres of land is required for
construction of a 10 MLD capacity STPin Bommasandra
Town Municipal Council and for the same, the Executive

Engineer informed that 02 acres of land has been identified
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in Sy.No.120 of Chandapura Lake. However, since the
Executive Engineer, Lake Development Authority informed
that a total extent of 16-02 acres of land in Sy.No.120 is
lake area and that it is not possible to permit construction
of an STP at this place, the learned Deputy Commissioner
instructed to take steps to identify and grant, in lieu of the
said place, another one acre of land along with one acre of
land in Sy.No.197 of Hilalige, already granted for
construction of wet well (Deputy Commissioner Order
No.LND(A)/CR 99/2012-13 dated 26.12.2012) and the
Tahsildar, Anekal was instructed to submit a proposal in

this regard.

HEBBAGODI CITY MUNICIPAL COUNCIL: -

An extent of 03 acres of land required for
construction of a 24 MLD capacity STP and one wet well in
Hebbagodi City Municipal Council has been granted in
Sy.No.69 of Kammasandra vide Government Order
No.RD/156/LGB 2020 dated 15.10.2020 and the Municipal
Commissioner, Hebbagodi City Municipal Council was
instructed to take steps for handing over the same to KUWS
& DB by obtaining a consent letter for this place from the
KSPCB.

JIGANI TOWN MUNICIPAL COUNCIL: -
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There is a proposal for construction of 02 STP,
one with 6 MLD capacity (SBR Technology) and another
with 100 KLD capacity (0-1 MLD-MBBR Technology) in
Jigani Town Municipal Council and after detailed discussion
it was instructed to take steps for constructing 6 MLD-STP
and Wetwell-2 (8 wt dia) at 2 acres of land in Sy.No.281 of
Hennagara which has already been granted and where the
STP constructed by Jigani Gram Panchayat exists. Since a
consent letter from KSPCB has already been obtained by
the Gram Panchayat at the time of construction of STP, the
Chief Officer, Jigani Town Municipal Council was instructed
to inspect the place once again and to take steps for
handing over the same. Further, it was instructed to
construct wet well-1 (8wt dia) at the civil amenity site in
Madhumitha Layout and to construct 100 KLD STP in 10
guntas of land out of 1.10 acres of land in Kyalasanahalli
village specified for public cemetery and the Chief Officer,
Jigani Town Municipal Council was instructed to submit a
proposal before the Tahsildar, Anekal for granting this 10
guntas of land in the name of Jigani Town Municipal

Council.

CHANDAPURA TOWN MUNICIPAL COUNCIL: -

An extent of 02 acres of land has been identified
in Sy.No.97 & 98 of Ramasagara Village for construction of

09 MLD capacity STP in Chandapura Town Municipal Council
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and the Chief Officer, Chandapura Town Municipal Council
was instructed to submit a proposal for grant of the same.
Since there is a necessity of 10 mt x 50 mt space for the
passage leading to this place, the Chief Officer was
instructed to take necessary steps to obtain the same either
through land acquisition or through consent purchase. The
three survey numbers bearing Sy.Nos. 81, 82, 83 of
Hilalige, proposed for construction of wet well-1 are
cultivable lands and the Chief Officer, Chandapura Town
Municipal Council was instructed to submit a proposal
before the Tahsildar, Anekal for obtaining the ‘B’ Kharab
land situated inside these lands. It was instructed to
construct wet well-2 at the site reserved for public purpose
in Iggalur J.R.Layout and the Chief Officer, Chandapura
Town Municipal Council was instructed to submit a proposal

seeking sanction of this land to the Town Municipal Council.

Sewerage system has to be implemented all the
four urban local bodies within stipulated period of time and
the concerned Municipal Commissioners / Chief Officers
were instructed to take personal interest to obtain sanction
of lands required for STP, no objection certificates from the
Pollution Control Board and to hand over the lands to the
KUWS & DB.

Further, physical survey work pertaining to the

two Rajakaluves belonging to Chandapura Lake i.e. 1)

112



Jigani - Chandapura Rajakaluve and 2) Hebbagodi -
Bommasandra Rajakaluve has been completed and in both
these canals, Flow Rate Measurement for Inline Treatment
of Sewage System, the technology to be implemented
under the supervision of the IISc, Bengaluru has been got
executed from AUM Systems, Coimbatore and as per the
bill for Rs.165937.5/-, the Municipal Commissioner and
Chief Officers were instructed that Hebbagodi City Municipal
Council and Jigani, Bommasandra and Chandapura Town
Municipal Councils have to equally pay an amount of
Rs.41,484/- each. Towards preparation of detailed project
report of Inline Treatment of Sewage and maintenance
charges, a bill for Rs.30,92,000/- has been raised and in
this regard, all the four local bodies viz. Hebbagodi
Hebbagodi City Municipal Council and Jigani, Bommasandra
and Chandapura Town Municipal Councils were instructed to
pay an amount of Rs.7,73,000/- each to the IISc.

The meeting was concluded with vote of thanks.

Sd/-
Deputy Commissioner,
Bengaluru Urban District,
Bengaluru.
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KARNATAKA STATE POLLUTION CONTROL BOARD,
OFFICE OF THE REGIONAL OFFICER, BANGALORE-ANEKAL,
2ND FLOOR, '‘NISARGA BHAVAN’, 7TH ‘D’ CROSS,
THIMMAIAH ROAD, SANEGORAVANAHALLI, SHIVANAGAR,
BENGALURU - 560 010.

TEL/FAX: 08023229538

towards a cleaner Karnataka

No.KSPCB/RO-Anekal/TMC/2023-24/54 Dated: 13.04.2023
To:-

The Chief Officer,

Jigani Town Municipal Council,
Jigani Hobli, Anekal Taluk,
Bengaluru Urban District — 562 106.
Sir,

Sub: Obtaining approval for construction of the
proposed 6.0 MLD capacity Sewage Treatment
Plant in the limits of the Jigani Town Municipal
Council - reg.

Ref: 1. Your office letter No.JiPu/ShaSha/CR/25/
2021-22 dated 03.04.2023 received in our
office on 12.04.2023.

2. Joint inspection dated 12.04.2023.

% Xk Xk %k %k Xk

With reference to the subject and reference cited
above, you are hereby informed that as per reference (1),
you have submitted a proposal for construction of 6.0 MLD
capacity Sewage Treatment Plant and Wetwells in Jigani

Town Municipal Council limits. As per the said proposal,
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you have requested to conduct spot inspection of 2.00
acres of private land in Sy.No.136 of Nanjapura Village for
the construction of Sewage Treatment Plant. In this
connection, a joint inspection was conducted on 12.04.2023
on behalf of this office along with the Chief Officer, Town
Municipal Council, Jigani. During the spot inspection, it is
found that the proposed land is adjoining the Jigani lake.
Therefore, the documents pertaining to the proposed
construction of Sewage Treatment Plant have been
submitted to this office on 12.04.2023, however, it is
hereby informed to submit application through XGN Online
software of the Karnataka State Pollution Control Board
along with STP Feasibility Report, Details of Land
Documents, MAP depicting lake water shed, buffer zone and
other features like nearby village, building and obtain the

letter of Consent of Establishment.

Kindly acknowledge receipt of this letter.

Sd/-
Regional Officer,
Regional Office — Anekal.
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KARNATAKA STATE POLLUTION CONTROL BOARD,
OFFICE OF THE REGIONAL OFFICER, BANGALORE-ANEKAL,
2ND FLOOR, '‘NISARGA BHAVAN’, 7TH ‘D’ CROSS,
THIMMAIAH ROAD, SANEGORAVANAHALLI, SHIVANAGAR,
BENGALURU - 560 010.

TEL/FAX: 08023229538

towards a cleaner Karnataka

No.KSPCB/RO-Anekal/TMC/2022-23/747 Dated: 10.11.2022
To:-

The Chief Officer,

Jigani Town Municipal Council,
Jigani Hobli, Anekal Taluk,
Bengaluru Urban District — 562 106.
Sir,

Sub: Submission of necessary documents regarding
construction of the proposed 7.0 MLD capacity
Sewage Treatment Plant in the limits of the
Jigani Town Municipal Council - reg.

Ref: 1. Your office letter No.JiPuKa/Sibbandi/CR/25/
2021-22 dated 15.09.2022.

2. Joint inspection dated 18.08.2022.

%k %k Xk %k %k %k

With reference to the subject and reference cited
above, you are hereby informed that as per reference (1),
you have submitted a proposal for construction of 7.0 MLD
capacity Sewage Treatment Plant and Wetwells in Jigani

Town Municipal Council limits. As per the said proposal,
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you have requested to conduct spot inspection of 2.00
acres of private land in Sy.No.136 of Nanjapura Village for
the construction of Sewage Treatment Plant. In this
connection, a joint inspection was conducted on 18.08.2022
on behalf of this office along with the Chief Officer, Town
Municipal Council, Jigani. During the spot inspection, it is
found that the proposed land is adjoining the Jigani lake.
Therefore, you were informed to submit the following
necessary documents pertaining to the proposal for
construction of Sewage Treatment Plant to this office,

within a period of 7 days.

STP Feasibility report & treatment technology.

2. Details of Land Documents.
Survey Details comprising the surrounding feature &
block level plan.

4. Details of Land Elevation.

Till date, no documents have been received from
your office. Therefore, treat this matter as MOST URGENT
and submit the informative documents immediately, within

a period of 7 days.

Kindly acknowledge receipt of this letter.

Sd/-
Regional Officer,
Regional Office — Anekal.
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GOVERNMENT OF KARNATAKA
OFFICE OF THE JIGANI TOWN MUNICIPAL COUNCIL,
ANEKAL TALUK, BENGALURU - 560 105.
TELEPHONE NO. 080-29760400
Email-itstaff ulb jigani@yahoo.com, Gmail-jiganideo@gmail.com

SI.No.JiPu/Tha.Sha/CR/25/2021-22 Dated: 15.09.2022
To:-

The Regional Officer,

Bengaluru-Anekal,

Karnataka State Pollution Control Board,

IT Floor, Nisarga Bhavana, Thimmaiah Main Road,
7t *D’ Main Road, 3™ Stage, 2" Block,
Shivanagara, Opp. Pushpanjali Theatre,
Basaveshwaranagara, Bengaluru - 79.

Sir,

Sub: Conducting inspection of the place identified for
the construction of 07 MLD capacity Sewage
Treatment Plant for Jigani Town Municipal
Council and providing approval - reg.

Ref: 1. As per the proceedings of the meeting held on
09.03.2021.

2. Letter No.KalaMa/KaA/B-Dvn/Technical/ThaSa/
Sa.A-2/11G/152/2022-23 dated 05.05.2022 of
the KUWS & Drainage Board.

%k %k %k %k %k k
With reference to the subject, as per reference

(1), a meeting of the Local Area Committee was organized
on behalf of the KSPCB on 09.03.2021 and in the
proceedings of the said meeting, the RSEO, Bengaluru

South has instructed to identify suitable places for the
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construction of Sewage Treatment Plant and Wetwells
within the limits of the Jigani Town Municipal Council and to
take up the construction work of the units on priority basis
in coordination with the Karnataka Urban Water Supply and
Drainage Board and to execute the work by obtaining
permission from the Pollution Control Board for the
construction of 7.0 MLD STP unit.

Further, the KUWS & Drainage Board have
prepared a detailed project report for an approximate
amount of Rs.131.00 crores for the construction of 7.0 MLD
STP unit and Wetwells. The Jigani Lake area was proposed
for the construction of Sewage Treatment Plant and in this
regard, an inspection was made on 14.12.2020 by KSPCB
officers, Town Municipal Council officers and Members of
the Town Municipal Council and vide letter at reference (2)
it was instructed to submit a proposal with the Pollution
Control Board for obtaining approval for construction of STP
unit. Thereafter, since the said identified place is near to
the Jigani lake and on the lower side of the lake, as a result
of which, the safety of the STP unit and it is not possible to
keep the same continuously in operation, it has been
proposed to construct the STP unit in 2.00 acres of private
land in Sy.No.136 of Nanjapura Village which is available
near the Jigani lake on another side. Since, it is suitable to
construct STP unit at this place in the interest of the

general public of Jigani City and in the interests of
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environment, this information is submitted for your kind
perusal. As the said work has to be executed urgently, you
are hereby requested to conduct a spot inspection of the
said place personally and to provide approval for the

construction of STP unit.

Thanking you,

Sd/-
Chief Officer
Town Municipal Council, Jigani.
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KARNATAKA STATE POLLUTION CONTROL BOARD,
OFFICE OF THE REGIONAL OFFICER, BANGALORE-ANEKAL,
2ND FLOOR, '‘NISARGA BHAVAN’, 7TH ‘D’ CROSS,
THIMMAIAH ROAD, SANEGORAVANAHALLI, SHIVANAGAR,
BENGALURU - 560 010.

TEL/FAX: 08023229538

towards a cleaner Karnataka
No.KSPCB/RO-Anekal/Complaint/2022-23/508 Dated: 05.09.2022

To:-
The Chief Officer,
Jigani Town Municipal Council,

Jigani Hobli, Anekal Taluk,
Bengaluru Urban District — 562 106.

Sir,

Sub: Contamination of Jigani lake water as the
sewage generated from Jigani Town Municipal
Council limits is entering the lake - reg.

Ref: 1. Complaint dated 16.08.2022 of Sri Sitharam,
resident of Jigani Village.

2. Joint inspection dated 18.08.2022.
K K kK kK %k %k

With reference to the subject and reference cited
above, you are hereby informed that one Sri Sitharam,
resident of Jigani has informed and complained to this office
over telephone that the untreated sewage generated from
Jigani limits is entering Jigani Lake due to which, the lake

water is getting contaminated.
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As per the said complaint, an inspection of Jigani
Lake was conducted on 18.08.2022. During inspection it is
observed that the sewage (waste water) generated from
houses is directly entering the lake without being treated in
scientific manner. Due to such entry of untreated sewage
into the lake, the lake water gets contaminated and would
become unfit for drinking / consumption and causes

destruction of animal lives in the lakes.

Further, as per the information provided to this
office, you have provided 80% of sewerage (drainage)
system in the Jigani Town Municipal Council limits.
However, no treatment plant has been installed within the
Town Municipal Council limits for treatment of sewage
(waste water) and no steps have been taken in this aspect.
Allowing untreated sewage (waste water) to enter water
sources like lakes and rivers violate the provisions of the
Water (Prevention and Control of Pollution) Act, 1974.
Therefore, you are hereby informed to treat the above
matter seriously and to install Sewage Treatment Plant for
treating the waste water and to inform the complainant
through a letter the details of the steps taken by you with
regard to treatment of sewage in scientific manner and
prevention of sewage from entering the Jigani Lake and to

submit a report to this office within a period of 15 days.

Kindly acknowledge receipt of this letter.
Sd/- Regional Officer,
Regional Office — Anekal.
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GOVERNMENT OF KARNATAKA
OFFICE OF THE JIGANI TOWN MUNICIPAL COUNCIL,
ANEKAL TALUK, BENGALURU - 560 105.
TELEPHONE NO. 080-29760400
Email-itstaff ulb jigani@yahoo.com, Gmail-jiganideo@gmail.com

SI.No.JiPu/Tha.Sha/CR/25/2021-22 Dated: 16.06.2021
To:-

The Regional Officer,

Bengaluru-Anekal,

Karnataka State Pollution Control Board,

I Floor, Nisarga Bhavana, Thimmaiah Main Road,
7t *D’ Main Road, 3™ Stage, 2" Block,
Shivanagara, Opp. Pushpanjali Theatre,
Basaveshwaranagara, Bengaluru - 79.

Sir,

Sub: According approval in respect of the place
identified for the construction of Sewage
Treatment Plant under the project of providing
Sewerage System to Jigani Town Municipal- reg.

Ref: 1. Your office letter No.KSPCB/RO-ANEKAL/
CEPI-MEETING/2020-21.

2. This office letter of even number dated
17.03.2021.

3. Letter No.KalaMa/SaKaA/B-SD/Technical/TaSa/
Sa.A-2/]1G/133/2020-21 dated 01.06.2021 of
the learned Assistant Executive Engineer,
KUWS & Drainage Board Sub-Division,

Bengaluru.
%k %k %k %k %k k

With reference to the above subject, as per
reference (1), in the meeting held on 09.03.2021, the
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RSEQO, Bengaluru (South), KSPCB has instructed to identify
suitable places for the construction of Sewage Treatment
Plant and Wetwells within the limits of the Jigani Town
Municipal Council and to take up the construction work of
the wunits on priority basis in coordination with the
Karnataka Urban Water Supply and Drainage Board and to
execute the work by obtaining permission from the Pollution

Control Board, as per rules.

Accordingly, as instructed at reference (1), a
joint inspection was conducted by the officers of the KUWS
& Drainage Board and officers of the Town Municipal Council
at the following places for the construction of STP and
Wetwells and it has been opined that the said place is
suitable for the construction of STP and subsequently, a
letter as per reference (2) has already been addressed for
obtaining permission from your department. However, till
date, no information is received from this office in this
regard. Therefore, since the said work has to be executed
at the very earliest in public interest, I hereby request you
to kindly make personal inspection and accord permission

for implementing the project at the following places.

Sl. Zone Components Land

No. | Details | Proposed Required Location

Near Madhumitra

1. | Zone-1 | Wet well No.1 | 30m x 30m
Layout
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2. | Zone-2 | Wet well No.2 | 30m x 30m Near Hennagara

Tank
3. | Zone-1 | 7 MLD STP 2 Acres Jigani Kere
4. | Zone-3 | Septic Tank 50 x 50 Near Srirampura

Thanking you,
Sd/-
Chief Officer,
Town Municipal Council, Jigani.

Copy to:-

1. The learned Assistant Executive Engineer, KUWS &
Drainage Board, Sub-Division, Bengaluru for
information.

2. The learned Project Director, Bengaluru Urban District,

Bengaluru for information.
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GOVERNMENT OF KARNATAKA
OFFICE OF THE TOWN MUNICIPAL COUNCIL, JIGANI,
JIGANI HOBLI, ANEKAL TALUK, BENGALURU - 560 105.
TELEPHONE NO. 080-29760400

Email-itstaff ulb jigani@yahoo.com, Gmail-jiganideo@gmail.com

SI.No.JiPu/Tha.Sha/CR/25/2020-21 Dated: 03.04.2023
To:-

The Regional Officer,

Karnataka State Pollution Control Board,
I Floor, Nisarga Bhavana,

Shivanagara,

Basaveshwaranagara,

Bengaluru - 79.

Sir,

Sub: Conducting inspection of the place identified for
the construction of 06 MLD capacity Sewage
Treatment Plant for Jigani Town Municipal
Council and providing approval - reg.

Ref: 1. As per the proceedings of the meeting held on
09.03.2021.

2. Letter No.KalaMa/KaA/B-Dvn/Technical/ThaSa/
Sa.A-2/11G/152/2022-23 dated 05.05.2022 of
the KUWS & Drainage Board.

3. Letter No.KWB/Technical/CO(B)/Jigani-
Ochayo/1530/2022-23 dated: 30.11.2022 of
the learned Managing Director, KUWS &
Drainage Board, Bengaluru.

%k %k %k %k %k %k

With reference to the above subject, as per

reference (1), in the meeting of the Local Area Committee
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organized on behalf of the KSPCB on 09.03.2021, the
RSEO, Bengaluru South has instructed to identify suitable
places for the construction of Sewage Treatment Plant and
Wetwells within the limits of the Jigani Town Municipal
Council and to take up the construction work of the units on
priority basis in coordination with the Karnataka Urban
Water Supply and Drainage Board and to execute the work
by obtaining proper permission from the Pollution Control

Board for the construction of STP unit.

Further, the KUWS & Drainage Board have
prepared a draft detailed project report for an approximate
amount of Rs.131.00 crores for the construction of 6.0 MLD
STP unit and Wetwells. The Jigani Lake area was proposed
for the construction of Sewage Treatment Plant and in this
regard, an inspection was made on 14.12.2020 by KSPCB
officers, Town Municipal Council officers and Members of
the Town Municipal Council and vide letter at reference (2)
it was instructed to submit a proposal with the Pollution
Control Board for obtaining approval for construction of STP

unit and it has been proposed as hereunder.

Sl. Zone Components Land

No. | Details | Proposed Required Location

Near Madhumitra

1. | Zone-1 | Wet well No.1 | 30m x 30m
Layout
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Near Hennagara

2. | Zone-2 | Wet well No.2 | 30m x 30m | Tank (in Buffer
Zone)

Jigani Kere (as per
NGT guidelines 30
3. | Zone-3 | 6 MLD STP 2 Acres mtr from Revenue

boundary of lake)

Near Srirampura

4. | Zone-3 | MBBR 20 x 20 (Crematorium)

Along with the details of the works to be
undertaken in the instant project and particulars of the total
amount of the project, the KUWS & Drainage Board has
submitted proposal to the Government vide reference (2),

seeking its administrative approval.

The place earmarked for Sewage Treatment
Plant is situated in Government land and the said place is
adjoining the buffer zone of Jigani Lake. As per the
directions of the Hon’ble National Green Tribunal, since it
has been instructed to take up the construction work of
Drainage system and STP unit at the very earliest, you are
hereby requested to provide exception of the condition
stipulated in Citing Guidelines rules for construction of STP
unit in the buffer zone of the lake and while submitting the
sketch of the place earmarked for the construction of STP
unit, Google map and Block Level Drawing with Contouring
of RL in respect of construction of STP unit, you are

requested to inspect the place and accord permission for
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construction of STP unit, in public interest and in the

interest of environment.

Thanking you,

Sd/-
Chief Officer
Town Municipal Council, Jigani.

m

ncl:

Proceedings of the meeting held on 09.03.2021.
Proposal of the KUWS & Drainage Board.
Google map of the Jigani Lake.

Contour Map with Block Level Drawing of RL.

i & W N &=

Sketch comprising of Lake Area Buffer Zone, Village
Distance and Land Allotted Details.
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Tel: 080-26539003 / 41106503
Fax: 080-26539206 / 26539296
Email: kuwsdbho@gmail.com

KARNATAKA URBAN WATER SUPPLY & DRAINAGE BOARD

No.5 and 6, Jala Bhavan, BTM Layout,
1st Stage, 15t Phase, Bannerghatta Main Road,
Bengaluru 560 029.

No.KWB/Technical/CO(B)/Jigani-Ochayo/1530 Dated: 30.11.2022
To:-

The Secretary to Government,
Urban Development Department,
Vikasa Soudha,

Bengaluru.

Sir,

ub: Rs.136.00 crores estimation statement for
providing sewerage system for Jigani Town- reg.

Ref: 1. Proceedings of the meeting of the Chief
Secretary to Government O.A. No.324 of 2021
of the Hon'ble N.G.T.

2. Proceedings of the 128t meeting of the
Technical Advisory and Tender Advisory
Committee dated 18.11.2022.

%k %k Xk %k %k %k

Jigani town is an important town of central
Anekal Taluk, situated at a distance of about 43 kms. from
Bengaluru City. The longitude of the town is 12° 46' North
and 77° 38' East and extents to a total of 13.5 kms. As per
the census of 2011, the population of the town is 21438
and the present population is about 25726. There are 23
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Wards in the town. By considering the previous 4 census, it
is estimated that the population of the town may be 2025 in
the year 2025, 55000 during the intermittent stage in 2040
and 90000 during the targeted stage in 2055.

Existing Water Supply System:

At present, 2 MLD of water has been supplied
daily from 97 number of bore wells to the public at the rate

of 75 liters each.

In the Government Order bearing No. UA/237/
KHB/2012, Bengaluru, Dated: 16.01.2013, administrative
approval has been accorded for the supply of 30 MLD of
BWSSB water from Shimsha River to Surya Nagar 1, 2, 3,
Anekal Town and surrounding 10 villages. Jigani is one
amongst these 10 Vvillages. In the meeting dated
07.04.2021 held under the chairmanship of the Deputy
Commissioner, Bengaluru Urban, the BWSSB officers have
confirmed that at present 1.5 ML and after the completion
of Cauvery Stage V project, a total of 6 ML of water will be
supplied.

Existing Sewerage System:

At the time when Jigani was a Gram Panchayat,
a 20 km. long sewerage system has been implemented

unscientifically in old Jigani area. The waste water
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produced in the town flows through the open drains and
enters Jigani Lake, Hennagara Lake, Chandapura Lake and
Muttalannur Lake and other lakes in sequence. At present,
no water purification plants are operating in the town.
Therefore, in the proceedings of the meeting of O.A.No.324
of 2021 of the Hon'ble N.G.T., the Chief Secretary to
Government has instructed the Board to take immediate
steps for preventing the sewage water from entering the

Chandapura Lake.

Proposed Sewerage Project:-

The sewerage system for Jigani Town has been
prepared in respect of the population estimated for the next
30 years i.e. for the population of final stage in 2055. The

particulars of population are as hereunder:

Drinking water is Sewage Quantity
Sl. Year | Population considered @ 135 liters in MLD @ 110
No. each per day. liters each
In MLD
1 |2025 30000 4.05 3.30
2 2040 55000 7.43 6.10
3 | 2055 90000 12.15 10.00

As per the geographical level of Jigani Town, the
town has been considered in 3 Zones. For the reason that

existing sewerage system of about 20 km. length has been
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implemented unscientifically in old Jigani area and for the
reason that the criteria notified by CPHEEO have not been
fulfilled and for the reason that the now proposed sewerage
system cannot be integrated, the present project has been

prepared.

The following works are proposed to be taken up in

the present project.

1. Works related to laying of internal tube line for a length
of 73.56 kms. (GSW/UPVC/RCC/DI), constructing of a
total of 2790 machine holes of Burnt Brick Masonry and
Reinforced Cement Concrete and providing 6300 house

service connections.

2. Construction of an 8 meter Diameter Wetwell and 7.5 x
5 meters Diesel Generator set room in Zone-1 of

Madhumitha Layout.

3. Construction of an 8 meter Diameter Wetwell and 7.5 x
5 meters Diesel Generator set room in Zone-1 near the

Hennagara Lake.

4. Laying of 500 mm diameter DI for a length of 3.5 kms.
to pump sewage from Wetwell-1 to 6 MLD Sewage
Treat Plant - 3.5 kms.
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10.

11.

Laying of 400 mm diameter DI to pump sewage from
Wetwell-2 to Ridge Machine Hole No0.202 - 3.35 kms.

Construction of 6 MLD capacity SBR technology Sewage

Treatment Plant and other ancillary works.

Construction of 100 KLD capacity MBBR technology
container type Sewage Treatment Plant near

Sriramapura and other ancillary works.

Supply, erection and commissioning of 3 numbers of 60
Horsepower Non-clog Sewage Pumping Machineries,

Diesel Generator Sets and other works at Wetwell-1.

Supply, erection and commissioning of 3 numbers of 25
Horsepower Non-clog Sewage Pumping Machineries,

Diesel Generator Sets and other works at Wetwell-1.

Providing 11 KV electric express feeder lines to 2
numbers of Sewage Treatment Plants and 2 numbers of

Wetwells.

Operation and maintenance of the Sewerage System of

the town for a period of 5 years.

The said estimation was placed before the 128t

meeting of the Technical Advisory and Tender Advisory

Committee and technical concurrence has been obtained for

placing before the competent authority along with the
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resolution of the local body. It has been resolved to submit
the estimation for providing sewerage system to Jigani
Town for approval of the competent authority by
considering GST @ 18% and revised cement and steel
prices and in technical concurrence with the 128t meeting

of the Technical Advisory and Tender Advisory Committee.

Since, the Chief Secretary to Government, in the
proceedings of the meeting of O.A.No0.324 of 2021 of the
Hon’ble N.G.T., has instructed the Board to take immediate
steps for preventing the sewage water from entering the
Chandapura Lake, the said estimate shall be placed in the
next Board meeting for ratification. In the general meeting
dated 21.11.2022, the office of the Town Municipal Council
has provided approval for taking up the said works on

behalf of the Board (copy of the resolution enclosed).

Accordingly, as per Central Government
Notification No.15 & 16/2021-CT(Rate) dated 18.11.2021,
the GST rates have been revised to 18%. In the same
manner, as instructed in the proceedings dated 07.07.2022
of the Superintending Engineer, Public Works Department,
Bengaluru Circle, Bengaluru, the price of cement has been
revised to Rs.312.5 per bag and that of Steel Fe-550 has
been revised to Rs.64,830.51 per tonne and in this

background, the estimation statement for the project work

135



of providing sewerage system Jigani Town has been

prepared and the said estimate amount is Rs.136.00 crores.

The financial model of the project is as hereunder:

In Crores Rupees

Government Grant 75% 102.00

Loans from financial 20% 27.20

institutions

Share of local bodies 5% 6.80
Total 136.00

The per capita cost for the interim period in 2040
would be Rs.24,754/- and the per capita cost for the final
period in 2055 would be Rs.14,128/-.

While submitting a detailed estimation statement
with regard to providing sewerage system to Jigani Town, it
is hereby requested that administrative approval of the
Government may kindly be accorded to the said estimation

statement.

Yours faithfully,

Sd/-
Managing Director,
KUWS & Drainage Board,
Bengaluru.

Encl: 1. Estimation Statement - 1 No.
2. Proceedings of the 128t TATSC meeting.
3. Resolution of the local body.
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GOVERNMENT OF KARNATAKA
OFFICE OF THE JIGANI TOWN MUNICIPAL COUNCIL,
JIGANI HOBLI, ANEKAL TALUK, BENGALURU URBAN
DISTRICT- 560 105, TELEPHONE NO. 080-27825780,
080-29760400 Email-jiganideo@gmail.com

SI.No.JiPukA/Sibbandi/CR/04/2018-19 Dated: 06.12.2018
To:-

The learned Environmental Officer,
Regional Office Bangalore-Anekal,
Bangalore

Sir,
ub: Disposal of sewage and solid waste materials
generated from residential areas coming within

the limits of Jigani Town Municipal Council by
scientific method-reg.

Ref: Your letter No. KSPCB/RO-Anekal/Complaint/
2018-19 dated 09.11.2018.

Xk K kK Xk k k
With reference to the subject, the Jigani Gram

Panchayat was upgraded to Jigani Town Municipal Council
on 25.06.2015 and since Bengaluru City is a district there is
no place available for scientific management of solid waste
material. As per Rule 16 of the Solid Waste Management
Rules, 2016, it is the duty of the Ilearned Deputy
Commissioner and learned Secretary of the Urban
Development Department to identify landfill sites. With
regard to the high essentiality of landfill sites for our Town
Municipal Council, several requests have already been made

to the learned Deputy Commissioner, the learned Tahsildar
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and the Assistant Director of Land Department and the
Deputy Tahsildar for grant of landfill site, but till date, no
landfill site has been granted. On several occasions
already, the Environmental Engineer of the office has held
discussions with the Health Inspector with regard to house
to house collection of waste and scientific disposal of wastes
generated from roads in respect of 23 Wards coming within
the limits of the Jigani Town Municipal Council and notice
has been issued to him. However, without grant of landfill
site, it is difficult for the Town Municipal Council to manage
solid waste material in scientific manner. The information
that subsequent to the grant of landfill site from the learned
Deputy Commissioner, the solid waste materials shall be
scientifically managed and that license shall be obtained
from the Karnataka State Pollution Control Board is

submitted for your kind perusal.

Sd/-
Chief Officer,
Town Municipal Council, Jigani.
Enclosures:-

1. Letters submitted to the learned Deputy Commissioner,
requesting for grant of landfill site.

2. Letters submitted to the learned Tahsildar, requesting for
grant of landfill site.

3. Copy of the request letter submitted to the learned
Assistant Director, Land Records, Anekal.

4. Copy of the request letter submitted to the learned
Deputy Tahsildar, Nada Kacheri, Jigani.
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GOVERNMENT OF KARNATAKA
OFFICE OF THE JIGANI TOWN MUNICIPAL COUNCIL,
ANEKAL TALUK, BENGALURU - 560 105.
TELEPHONE NO. 080-29760400
Email-itstaff ulb jigani@yahoo.com, Gmail-jiganideo@gmail.com

SI.No.JiPu/CR/17/2018-19 Dated: 15.11.2018

To:-

The Regional Officer,

Karnataka State Pollution Control Board,
Anekal Taluk,

Bangalore.

Sir,
ub: Disposal of sewage and solid waste materials
generated from residential areas coming within

the limits of Jigani Town Municipal Council by
scientific method-reg.

Ref: 1) This office letter No.JiPu/AaSha/CR/17/2018-
19 sent by email on 12.07.2018.

2) Letter No.KSPCB/RO-Anekal/Complaint/2018-
19/689 dated 09.11.2018 of the Regional
Officer, KSPC Board, Anekal.

%k %k %k %k %k k
With reference to the above subject, the
information with regard to the steps taken for scientific
disposal of sewage and solid waste materials generated
from the residential areas within the Jigana Town Municipal
Council has already been brought to the notice of your

office by an email as per reference (1) above. With regard
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to the information you have sought for at reference (2)
above, since the coming into existence of the Town
Municipal Council, requests have been made with the
Council and the learned Deputy Commissioner for grant of
site for managing the solid waste materials of the Town
Municipal Council by scientific method. However, till date,
no site has been granted. Without the availability of site, it
has been very difficult to manage the solid waste materials.
For decentralized management of at Ward level, no site is
available within the Town Municipal Council limits. Hence,
by segregating the waste at source itself at Ward levels,
only the dry waste has been disposed of by entering into an
MOU with Sashas Zero Waste Limited situated in Jigani
Town Municipal Council limits from 24.03.2018 till date.
The wet waste is being given to the neighbouring farmers.
There is no place available for disposing of the rejected
waste. Within the Jigani Town Municipal Council, there are
neigbouring Panchayats and several industries and those
Industry people, Panchayat People and public have been
disposing of wastes near the lakes during night. Presently,
the learned Deputy Commissioner and the learned Member
Secretary of the KSPC Board have jointly conducted several
meetings with the district-level officers and private

organizations and discussed about the site and technology
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required for scientific method of disposal of sewage and
solid waste materials. After the grant of site, steps shall be
taken to construct an STP unit and to manage the solid

waste materials by scientific method.

Sd/-
Chief Officer,
Town Municipal Council, Jigani.
Enclosures:-

1. Copy of the information sent to your office through
email.

2. Copy of the MOU entered into with Saahas Zero Waste.

3. Copy of the letter of correspondence made with the
KUWS and Drainage Board.

141



English true translation of

KARNATAKA STATE POLLUTION CONTROL BOARD,
REGIONAL OFFICE: BANGALORE-ANEKAL,
2ND FLOOR, ‘NISARGA BHAVAN’, 7™ ‘D’ CROSS,
THIMMAIAH ROAD, SANEGORAVANAHALLI,
SHIVANAGAR, BENGALURU - 560 010.
TEL/FAX: 08023229538

towards a cleaner Karnataka

No.KSPCB/RO-Anekal/STP/TMC-1/2021-22/248 Dated: 16.08.2021

To:-

The Chief Officer,

Town Municipal Council- Jigani,
Anekal Taluk.

Sir,

Sub: Providing consent for the place identified for the
construction of STP unit with regard to providing
Sewerage Project to the Jigani Town Municipal
Council - reg.

Ref: Your office letter No.JiPu/Sibbandi/CR/25/2021-
22 dated 16.05.2021, received in this office on
01.07.2021.

% %k Xk %k %k Xk

With reference to the subject and reference cited
above, it is true that by identifying places for construction
of Septic Tank, Wetwells and Sewage Treatment Plant (STP)
within the limits of the Jigani Town Municipal Council, a

letter has been addressed seeking consent of the Board.
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However, since the matter of construction of
wetwells does not come within the jurisdiction of the Board,
the Board does not provide any consent for construction of
wetwells and for construction of Septic Tanks, the factors
detailed in IS Standard 2470 Part-I and Part-II may be

followed.

Further, since the place identified by you for the
construction of Sewage Treatment Plant (STP) is situated in
Jigani Lake survey number, the Central Office of the Board
is requested to take a policy decision, applicable throughout
the State, with regard to the said matter. In accordance
with the decision of the Board in the said matter, the
decision of providing consent for implementation of the

project shall be made.

Thanking you,
Yours faithfully,

Sd/-
Environmental Officer.
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English true translation of

GOVERNMENT OF KARNATAKA
OFFICE OF THE JIGANI TOWN MUNICIPAL COUNCIL,
ANEKAL TALUK, BENGALURU - 560 105.
TELEPHONE NO. 080-29760400
Email-itstaff ulb jigani@yahoo.com, Gmail-jiganideo@gmail.com

SI.No.JiPu/Tha.Sha/CR/25/2020-21 Dated: 29.05.2020
To:-

The Regional Officer,

Bengaluru-Anekal,

Karnataka State Pollution Control Board,

IT Floor, Nisarga Bhavana, Thimmaiah Main Road,
7t *D’ Main Road, 3™ Stage, 2" Block,
Shivanagara, Opp. Pushpanjali Theatre,
Basaveshwaranagara, Bengaluru - 79.

Sir,

Sub: Providing explanation for the show cause notice
issued for not obtaining consent for discharge of
sewage effluent under the provisions of the
Water (Prevention and Control of Pollution) Act,
1974 - reg.

Ref: 1. Your office letter No.PCB/RO-Anekal/TMC-JGN
2019-20/24/RPAD dated 02.05.2020.

2. Letter No.KalJaMa/SaKaA/Ben-Sub-Dvn/Tech.
Branch/SaA/527/2018-19 dated 23.11.2018 of
the Assistant Executive Engineer, KUWS &
Drainage Board, Sub-Division, Bangalore.

3. Letter of order No.UDD 163 CSS 2018 dated
03.12.2018 of the Under Secretary to
Government (YoMeKo) (Pra), Urban
Development Department, Bangalore.

4. This office letter No.JiPu/ASha/Oman/CR/56/
2018-19 dated 11.03.20109.
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5. Letter No.ThaSha-01/CR/157/2018-19 dated
16.03.2019 of the learned Deputy
Commissioner, Bangalore Urban District.

6. This office letter No.JiPu/ASha/CR/66/2019-20
dated 09.01.2020.

%k %k %k %k %k k

With reference to the subject, it is true that a
show cause notice has been issued as per reference (1)
above for not obtaining consent for discharge of sewage
effluent under the provisions of the Water (Prevention and
Control of Pollution) Act, 1974. No STP unit has been
constructed in Jigani Town Municipal Council limits for
treatment and discharge of sewage effluent. Hence, it has

not been possible to obtain the CFO.

An amount of Rs.14.05 lakh has been paid to the
KUWS & Drainage Board for preparing the DPR for providing
Sewerage System and STP unit to Jigani Town Municipal
Council. As per reference (2), the KUWS & Drainage Board
have sought for handing over of the places identified for the
construction of STP unit. In the order of the Under
Secretary to Government, Urban Development Department
as at reference (3) above, it has been ordered to implement
Faecal Sludge Treatment Plant F.S.T.P. (Faecal Sludge
Septage Management) in the newly upgraded urban local
bodies. However, about 70% of sewerage system has
already been created in Jigani Town Municipal Council

limits. Therefore, vide letter at reference (4) above, the
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learned Director has been informed that technically and as
per the availability of land, it is not possible to replace the
presently existing system and implement FSTP as per the
Government Order. As per letter at reference (5) above,
the learned Deputy Commissioner has requested the
learned Director, Directorate of Municipal Administration for
suitable directions to construct STP unit by changing the
F.S.T.P. (Faecal Sludge Septage Management) system. In
the letter at reference (6) above, the report has also been
submitted to the LAC meeting held at the Karnataka State
Pollution Control Board. However, till date, suitable
directions have not been issued for the construction of STP
unit. Therefore, while bringing the said matter once again

for your kind perusal, it is submitted for suitable action.

Thanking you,

Sd/-
Chief Officer,
Jigani Town Municipal Council.
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English true translation of

KARNATAKA STATE POLLUTION CONTROL BOARD,
REGIONAL OFFICE: BANGALORE-ANEKAL,
2ND FLOOR, ‘NISARGA BHAVAN’, 7™ ‘D’ CROSS,
THIMMAIAH ROAD, SANEGORAVANAHALLI,
SHIVANAGAR, BENGALURU - 560 010.
TEL/FAX: 08023229538

towards a cleaner Karnataka

No.KSPCB/RO-Anekal/Panchayat/2016-17/490 Dated: 14.12.2016

//RPAD//
To:-

The Chief Officer,

Office of the Town Municipal Council Jigani,
Anekal Taluk,

Bengaluru Urban District.

Sir,

Sub: Disposal of sewage and solid waste materials
generated from residential areas coming within
the limits of your Town Municipal Council by
scientific method-reg.

Xk K kK kK k %k
With reference to the above subject, you are

hereby informed that during recent times, due to
urbanization and swift growth of industries, residential
layouts and houses are being constructed around industrial
areas. Since there is no sewerage system at the places
where such houses are being constructed to let the sewage
generated from the houses, the sewage generated from

these houses is directly flowing into nearby lakes and canals
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and the same is resulting in contamination of lakes. Lakes
which are the sources of pure drinking water are getting
contaminated and the water is becoming unuseful for
humans and animals & birds and resulting in several kinds
of diseases. Apart from this, some local people have been
bringing sewage/poisonous water generated from industries
of the nearby industrial area during night times, using
tractors and dumping the same into lakes and have become

the main reasons for contamination of lakes.

Further, in recent times it is observed that solid
waste materials are being thrown and put to fire
everywhere and as a result, the neighbouring environment
is getting spoiled and there are possibilities of
inconvenience being caused to the public. Therefore,
considering the above aspects seriously, it is hereby
informed to immediately initiate all types of scientific
disposal like Sewerage System, Sewage Treatment Plant,
Solid Waste Treatment Facility and Segregation and

disposal of solid waste materials.

Therefore, it is hereby requested to identify the
persons who are dumping waste materials into the lakes
coming within your Town Municipal Council limits and to
initiate disciplinary action against them and to lodge a

complaint with the concerned local police station and to
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forward the reply to this office within a period of 30 days
from the date of receipt of this letter. Further, it is hereby
informed that if there is any delay in these matters, you
would be held directly responsible for any
mishap/inconvenience that may be caused and that further

steps would be initiated as per law without issue of any

notice.
Yours faithfully,
Sd/-
Environmental Officer,
RO-Anekal.
Copy to:-

Submitted to the Senior Environmental Officer, Bangalore
South for information.
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English true translation of

KARNATAKA STATE POLLUTION CONTROL BOARD,
REGIONAL OFFICE: BANGALORE-ANEKAL,
2ND FLOOR, ‘NISARGA BHAVAN’, 7™ ‘D’ CROSS,
THIMMAIAH ROAD, SANEGORAVANAHALLI,
SHIVANAGAR, BENGALURU - 560 010.
TEL/FAX: 08023229538

towards a cleaner Karnataka

No.KSPCB/RO-Anekal/Complaint/2018-19/689 Dated: 09.11.2018

//RPAD//
To:-

The Chief Officer,

Jigani Town Municipal Council,
Jigani, Anekal Taluk,
Bengaluru Urban District.

Sir,

Sub: Disposal of sewage and solid waste materials
generated from residential areas coming within
the limits of your Town Municipal Council by
scientific method-reg.

Xk K kK kK k %k
With reference to the above subject, in this office

letter under reference (copy enclosed), it was intimated to
inform this office about the steps taken for scientific
disposal of sewage and municipal solid waste materials
generated from the residential areas coming within your
Town Municipal Council limits. Till date, no reply/
information is received from your office. Therefore, it is

hereby intimated to inform about the steps taken on the
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above matter within 15 days from the date of receipt of this
letter. Further, it has already come to your notice that due
to the mixing of sewage the lakes neighbouring Jigani have
already become contaminated. Therefore, it is instructed to
treat this matter as most serious and to prepare and
implement action plan for scientific disposal of sewage and
solid wastes. Failing which, it would be recommended to
take legal action against your Town Municipal Council under
the Water Act, 1974 and the Environment Act, 1986. It is
intimated to take steps by treating this matter as very

urgent and serious.

This is for your information and further action.

Yours faithfully,

Sd/-
Environmental Officer,
RO-Anekal.

Copy to:-

1) The Senior Environmental Officer, Waste Management
Cell for information.

2) The Senior Environmental Officer, Bangalore South for
information.

151



English true translation of

OFFICE OF THE JIGANI TOWN MUNICIPAL COUNCIL,
JIGANI, ANEKAL TALUK,
BENGALURU URBAN DISTRICT - 560 105.

No.PuKali/GhaThya/Jaaga/02/2015-16 Dated:02.11.2015

To:-

The learned Deputy Commissioner,
Bangalore Urban District,
Bangalore.

Sir,
Sub: Grant of suitable land for the establishment of

STP unit in Jigani Town Municipal Council limits -
reg.

Ref: 1) Municipal Solid Wastes Disposal Rules, 2000.

2) Judgments of Lok Adalath of the Hon’ble
Supreme Court.

3) Proceedings No.LND(A)CR/99/2012-13 dated
26.12.2012 of the office of the learned Deputy
Commissioner, Bangalore Urban District,
Bangalore.

4) Resolution dated 20.10.2015 of the learned
Administrative Officer, Jigani Town Municipal
Council.

% Xk Xk %k %k Xk

As per Government Notification No.UDD/07/MLR/
2015 dated 24.06.2015, Jigani Gram Panchayat of Anekal
Taluk, Bangalore Urban District has been upgraded as Town
Municipal Council. As per the Rules referred at (1) above, it

is absolutely necessary to dispose of the sewage effluent of
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the Town Municipal Council in a scientific manner. Further,
even in the judgments of Lok Adalath of the Hon’ble
Supreme Court, this matter has been considered very

seriously.

Further, sewerage work has already been taken
up during the period of the earlier Gram Panchayat and
approximately about 80% of the work has been completed.
Further, as per the order at reference (3) above, an extent
of 2 acres of Government lake in Sy.No.147 of Jigani Village
has been granted to the Jigani Gram Panchayat under the
UGD project for establishment of STP unit. Further, STP
unit construction work is undergoing at the said place.
However, the sewage effluent from several parts of Town
Municipal Council limits needs to cover a distance of about
2.5 kms. to reach this STP unit. Due to this, there is a
possibility of inconvenience being caused to the smooth flow
of sewage. Hence, it could be helpful if the sewage of
several parts of Jigani Town Municipal Council limits
adjoining the Jigani lake is taken toward the Jigani lake.
Therefore, it is necessary to establish another STP adjoining
the Jigani lake. You are requested to grant about 4-5 acres

of suitable land adjoining the Jigani lake required for it.
Besides, since the erstwhile Jigani Gram

Panchayat has been upgraded to Town Municipal Council

and since there is proposal for extending UGD project to the
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industrial areas of Town Municipal Council Ilimits,
Bandenallasandra, Kyalasanahalli and Srirampura Villages,
you are requested to grant another 2-3 acres of land
adjoining the 2 acres of land in Sy.No.147 which is already

granted.

Therefore, for the purpose of construction of STP
unit under the UGD project of Jigani Town Municipal
Council, you are hereby requested to grant about 4-5 acres
of land adjoining the Jigani lake and another 2-3 acres of
suitable land next to Sy.No.147 and adjoining the

Hennagara lake.

Yours faithfully,

Sd-
Chief Officer,
Jigani Town Municipal Council,
Anekal Taluk,
Bangalore Urban District.

Copy to:-

1. The learned Assistant Commissioner, Bangalore City,
Bangalore District for information.

2. The Tahsildar, Anekal Taluk, Anekal.
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English true translation of

OFFICE OF THE JIGANI TOWN MUNICIPAL COUNCIL,
JIGANI HOBLI, ANEKAL TALUK,
BENGALURU URBAN DISTRICT.

No.PuKali/STP/02/2014-15 Dated:11.12.2015

To:-

The Environmental Officer,

Karnataka State Pollution Control Board,
Regional Office, Bengaluru-Anekal,

IT Floor, Nisarga Bhavana,

7t *D’ Cross, Thimmaiah Main Road,
Saneguruvanahalli, Shivanagara,
Bengaluru - 560 010.

Sir,

Sub: Identification of suitable land for the
establishment of STP units in Jigani and
Hennagara lakes in Jigani Town Municipal Council
limits - reg.

Ref: 1) Karnataka State Gazette No.UDD MLR 2015
dated 24.06.2015.

2) Resolution No.15 dated 05.11.2015 of the
Jigani Town Municipal Council in this regard.

3) Karnataka KUSWWB letter No. dated:
Xk %k kK %k k %k

With reference to the above subject, the
sewerage system work in Jigani village in Jigani Town
Municipal Council limits is partially completed. Since the
STP units is not yet established, there is a possibility of

liquid waste entering Jigani and Hennagara lakes and
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contaminating the water. As per the orders of the Hon'ble
Lok Adalat and Green Tribunal, scientific disposal of liquid
waste is absolutely necessary. Realizing the same, the
learned Deputy Commissioner of Bangalore Urban District,
vide Government Order No.LND(A)CR 99/2012-13 dated
26.12.2012, has granted an extent of 2-00 acres of land in
Sy.No.147 of Jigani Village adjoining Hennagara lake of
Jigani Village for the establishment of STP unit. Besides, as
per the resolution of tohe Jigani Town Municipal Council, a
proposal has been submitted to the Deputy Commissioner
for grant of additional land at the same place for the above
purpose. At the same, the work of establishment of STP
unit from the previous Gram Panchayat is partially

completed.

However, there is no sewerage system in Jigani
Town Municipal Council limits  industrial areas,
Bandenallasandra, Maruthinagara, Kyalasanahalli and
Sriramapura Villages and there is a proposal for extending
the sewerage system to the said parts also. It is not
possible for the STP unit at Hennagara Lake alone to
dispose of the liquid waste generated from those places.
Therefore, there is necessity of an additional STP unit near
the Jigani lake. In this regard when discussions were held
with the Karnataka Urban Water Supply and Drainage

Board, they have expressed their consent for sewerage
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system work and construction of STP unit and have
informed that it is necessary to obtain in-principle approval
from your office. Once the design of the STP and sketch are
received, it would once again be forwarded to your office for
final approval. Besides, there are instances of issuance of
no objection certificates from the Environment Pollution
Control Board for establishment of STP units in Lake
premises in Hosakote, Nelamangala and other places.
Therefore, as per the discussions held in this regard at your
office on 08.12.2015, you are hereby requested to take
steps to identify suitable land for the establishment of STP
units near Hennagara and Jigani lakes in Jigani Town

Municipal Council limits.

Yours faithfully,

Sd-
Chief Officer,
Jigani Town Municipal Council,
Anekal Taluk,
Bangalore Urban District.

Copy to:-

1. The learned Deputy Commissioner, Office of the Deputy
Commissioner, Bangalore Urban District.

2. The learned Assistant Commissioner, Bangalore South
Division, Bangalore Urban District.

3. The Executive Engineer, Karnataka Urban Water Supply
and Drainage Board, Division, Bangalore.
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English true translation of

OFFICE OF THE JIGANI TOWN MUNICIPAL COUNCIL,
JIGANI HOBLI, ANEKAL TALUK,
BENGALURU URBAN DISTRICT.

No.PuKali/STP/01/2014-15 Dated:04.12.2015

To:-

The Secretary,

Karnataka State Pollution Control Board,
Regional Office, Bengaluru-Anekal,

IT Floor, Nisarga Bhavana,

7t *D’ Cross, Thimmaiah Road,
Saneguruvanahalli, Shivanagara,
Bengaluru - 560 010.

Sir,

Sub: Issue of no objection certificate for the
establishment of STP units in Jigani and
Hennagara lakes in Jigani Town Municipal Council

limits - reg.

Ref: 1) Proceedings of the office of the learned
Deputy Commissioner, Bangalore Urban
District, Bangalore bearing
No.LND(A)CR.99/2012-13 dated 26.12.2012.

2) Jigani Town Municipal Council meeting dated:
04.11.2015.

3) Letter dated 27.11.2015 of the Executive
Engineer, Karnataka Urban Water Supply and
Drainage Board, Bangalore Division.

%k %k %k %k %k %

With reference to the above subject, the

sewerage system work in Jigani village in Jigani Town
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Municipal Council limits is partially completed. Since the
STP units is not yet established, there is a possibility of
liquid waste entering Jigani and Hennagara lakes and
contaminating the water. As per the orders of the Hon'ble
Lok Adalat and Green Tribunal, scientific disposal of liquid
waste is absolutely necessary. Realizing the same, the
learned Deputy Commissioner of Bangalore Urban District,
vide Government Order No.LND(A)CR 99/2012-13 dated
26.12.2012, has granted an extent of 2-00 acres of land in
Sy.No.147 of Jigani Village adjoining Hennagara lake of
Jigani Village for the establishment of STP unit. Besides, as
per the resolution of tohe Jigani Town Municipal Council, a
proposal has been submitted to the Deputy Commissioner
for grant of additional land at the same place for the above
purpose. At the same, the work of establishment of STP
unit from the previous Gram Panchayat is partially

completed.

However, there is no sewerage system in Jigani
Town Municipal Council limits  industrial areas,
Bandenallasandra, Maruthinagara, Kyalasanahalli and
Sriramapura Villages and there is a proposal for extending
the sewerage system to the said parts also. It is not
possible for the STP unit at Hennagara Lake alone to
dispose of the liquid waste generated from those places.

Therefore, there is necessity of an additional STP unit near
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the Jigani lake. In this regard when discussions were held
with the Karnataka Urban Water Supply and Drainage
Board, they have expressed their consent for sewerage
system work and construction of STP unit and have
informed that it is necessary to obtain in-principle approval
from your office. Once the design of the STP and sketch are
received, it would once again be forwarded to your office for
final approval. Besides, there are instances of issuance of
no objection certificates from the Environment Pollution
Control Board for establishment of STP units in Lake
premises in Hosakote, Nelamangala and other places.
Therefore, you are hereby requested to provide In-principle
Approval and No Objection Certificate for the establishment
of STP units near Hennagara and Jigani lakes for scientific

disposal of liquid waste of Jigani Town Municipal Council

limits.
Yours faithfully,
Sd-
Chief Officer,
Jigani Town Municipal Council,
Anekal Taluk,
Bangalore Urban District.

Copy to:-

1. The learned Deputy Commissioner, Office of the Deputy
Commissioner, Bangalore Urban District.

2. The learned Assistant Commissioner, Bangalore South
Division, Bangalore Urban District.

3. The Executive Engineer, Karnataka Urban Water Supply
and Drainage Board, Division, Bangalore.
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English true translation of

OFFICE OF THE JIGANI TOWN MUNICIPAL COUNCIL,
JIGANI, ANEKAL TALUK,
BENGALURU URBAN DISTRICT - 560 105.

No.PuKali/GhaThya/Jaaga/02/2015-16 Dated:02.11.2015

To:-

The learned Deputy Commissioner,
Bangalore Urban District,
Bangalore.

Sir,
Sub: Grant of suitable land for the establishment of

STP unit in Jigani Town Municipal Council limits -
reg.

Ref: 1) Municipal Solid Wastes Disposal Rules, 2000.

2) Judgments of Lok Adalath of the Hon’ble
Supreme Court.

3) Proceedings No.LND(A)CR/99/2012-13 dated
26.12.2012 of the office of the learned Deputy
Commissioner, Bangalore Urban District,
Bangalore.

4) Resolution dated 20.10.2015 of the learned
Administrative Officer, Jigani Town Municipal
Council.

% Xk Xk %k %k Xk

As per Government Notification No.UDD/07/MLR/
2015 dated 24.06.2015, Jigani Gram Panchayat of Anekal
Taluk, Bangalore Urban District has been upgraded as Town
Municipal Council. As per the Rules referred at (1) above, it

is absolutely necessary to dispose of the sewage effluent of
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the Town Municipal Council in a scientific manner. Further,
even in the judgments of Lok Adalath of the Hon’ble
Supreme Court, this matter has been considered very

seriously.

Further, sewerage work has already been taken
up during the period of the earlier Gram Panchayat and
approximately about 80% of the work has been completed.
Further, as per the order at reference (3) above, an extent
of 2 acres of Government lake in Sy.No.147 of Jigani Village
has been granted to the Jigani Gram Panchayat under the
UGD project for establishment of STP unit. Further, STP
unit construction work is undergoing at the said place.
However, the sewage effluent from several parts of Town
Municipal Council limits needs to cover a distance of about
2.5 kms. to reach this STP unit. Due to this, there is a
possibility of inconvenience being caused to the smooth flow
of sewage. Hence, it could be helpful if the sewage of
several parts of Jigani Town Municipal Council limits
adjoining the Jigani lake is taken toward the Jigani lake.
Therefore, it is necessary to establish another STP adjoining
the Jigani lake. You are requested to grant about 4-5 acres

of suitable land adjoining the Jigani lake required for it.
Besides, since the erstwhile Jigani Gram

Panchayat has been upgraded to Town Municipal Council

and since there is proposal for extending UGD project to the
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industrial areas of Town Municipal Council Ilimits,
Bandenallasandra, Kyalasanahalli and Srirampura Villages,
you are requested to grant another 2-3 acres of land
adjoining the 2 acres of land in Sy.No.147 which is already

granted.

Therefore, for the purpose of construction of STP
unit under the UGD project of Jigani Town Municipal
Council, you are hereby requested to grant about 4-5 acres
of land adjoining the Jigani lake and another 2-3 acres of
suitable land next to Sy.No.147 and adjoining the

Hennagara lake.

Yours faithfully,

Sd-
Chief Officer,
Jigani Town Municipal Council,
Anekal Taluk,
Bangalore Urban District.

Copy to:-

1. The learned Assistant Commissioner, Bangalore City,
Bangalore District for information.

2. The Tahsildar, Anekal Taluk, Anekal.
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KARNATAKA STATE POLLUTION CONTROL BOARD,
REGIONAL OFFICE: BANGALORE-ANEKAL,
2ND FLOOR, ‘NISARGA BHAVAN’, 7™ ‘D’ CROSS,
THIMMAIAH ROAD, SANEGORAVANAHALLI,
SHIVANAGAR, BENGALURU - 560 010.
TEL/FAX: 08023229538

towards a cleaner Karnataka

// RPAD //
No.PCB/RO-Anekal/Complaint/2023-24/1091 Dated: 25.09.2023

To:-

The Panchayat Development Officer,
Office of the Hennagara Gram Panchayat,
Jigani Hobli, Anekal Taluk,
Bengaluru Urban District — 560 105.
Sir,
ub: Preventing contamination of Hennagara Lake -
regarding.

Ref: 1. Complaint dated 28.06.2023 of the Barathiya
Kisan Sangha, Anekal.

2. Lake inspection dated 22.08.2023.

% Xk Xk %k %k Xk

With reference to the subject and reference cited
above, you are informed that the Bharatiya Kisan Sangha,
Anekal have filed a complaint with this office stating that
Hennagara lake is getting contaminated and have sought to

take suitable action with regard to its conservation. As per
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the said complaint, Hennagara lake and surrounding area
were inspected on behalf of this office on 22.08.2023.
During the inspection, the following aspects have been

observed.

1. It is observed that at the place of influx of Hennagara
lake, the sewage generated from Hennagara Panchayat

limits is joining the lake.

2. Water hyacinth has generously grown in the lake and it

shows the influx of sewage.

3. It is observed that solid waste generated from houses

has been disposed of at the inlet point of the lake.

Even though the above aspects are in your mind,
you have not taken any steps to safeguard the standard
(quality) of the lake water. Even though it has been
informed by this office on several occasions through letters
to install treatment units for treating the sewage generated
from Panchayat limits, you have not taken any steps and
you have discharged the sewage directly to the lake

through sewerage system.

Rule 15 of the Solid Waste Management Rules,
2016 describes the duties and responsibilities with regard to
the management of various types of wastes generated in

local bodies and Gram Panchayat limits. It is the duty of
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the Karnataka State Pollution Control Board to give effect to
all these rules through local bodies. Hence, a letter has
already been addressed in this regard from this office
seeking to provide information about the management of
various types of wastes. Further, it is informed to submit
compliance report with regard to the duties and
responsibilities of local bodies and Gram Panchayats as
stated in Rule 15 of the Solid Waste Management Rules,
2016.

Even then, without properly managing the
wastes generated from Panchayat limits and dumping the
same unscientifically on the lake side, you have violated the
rules and you have not submitted any compliance reports.

This shows your negligence.

As per the Karnataka Government Notification
No. FEE 17 EPC 2012 dated 11.03.2016, single use plastic
products like plastic carry bags, plastic banners, plastic
buntings, plastic flex, plastic plates, plastic flags, plastic
cups, plastic spoons, stick films, plastic sheets used for
spreading on dining tables irrespective of thickness, straws,
thermocol, articles prepared with plastic micro beads have
been prohibited with effect from 11.03.2016.
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Further, in addition to the above plastic products
prohibited in the Plastic Waste Management (Amendment)
Rules, 2021, the Ministry of Environment, Forest and
Climate Change (MoEF & CC), New Delhi has already issued
a notification on 12t August 2021, additionally prohibiting
the below mentioned single use plastic products with effect
from 15t July 2022.

(a) Ear buds along with plastic sticks, Plastic sticks used for
balloons, Plastic flags, Plastic candy sticks, plastic ice
cream sticks, polystyrene wused for decorations

(thermocol).

(b) Plastic plates, plastic cups and glasses, forks, plastic
spoons, plastic knives, cutleries like plastic trays,
packing films used to roll around sweet boxes, invitation
cards and cigarette packs, plastic or PVC banners of

below 100 micron thickness.

As per the amendment to Rule 4 (2) of the Solid
Waste Management Rules, 2016 the manufacture, import,
stocking, distribution, sale and use of single use plastic,
including polystyrene and expanded polystyrene,
commodities have been prohibited with effect from 1st July,
2022.
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As per the timeline stipulated in the notification
of the Ministry of Environment, Forest and Climate Change
(MoEF & CC), the Karnataka State Pollution Control Board
has issued a paper publication on 07.04.2022, calling upon
the manufacturers of all the above products, stockists,
retailers, shop owners, e-commerce companies, roadside
vendors, commercial establishments (malls / market place /
shopping centers / cinema houses / tourist places / schools
/ colleges / office complexes / hospitals and other
establishments and general public to stop manufacturing,
stocking, distribution, sale and use of single use plastic.
Even then, you have not submitted any report regarding the
steps taken for complete prohibition of single use plastic

within the Panchayat limits. This shows your negligence.

In view of the above aspects, it is hereby
informed to take proper steps for construction of Sewage
Treatment Plant in Panchayat Ilimits to prevent
contamination of lake and to obtain prior approval from the

Board for the construction of Sewage Treatment Plant.

Copy of the photograph taken at the time of

inspection is enclosed to this letter for your information.

Kindly acknowledge receipt of this letter.
Sd/-

Environmental Officer,
Regional Office — Anekal.
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English true translation of

KARNATAKA STATE POLLUTION CONTROL BOARD,
REGIONAL OFFICE: BANGALORE-ANEKAL,
2ND FLOOR, ‘NISARGA BHAVAN’, 7™ ‘D’ CROSS,
THIMMAIAH ROAD, SANEGORAVANAHALLI,
SHIVANAGAR, BENGALURU - 560 010.
TEL/FAX: 08023229538

towards a cleaner Karnataka

No.KSPCB/RO-Anekal/2023-24/269 Dated: 19.06.2023
To:-

The Panchayat Development Officer,
Hennagara Gram Panchayat Office,
Jigani Hobli, Anekal Taluk,
Bengaluru Urban District — 562 106.

Sir,

ub: Establishment of sewerage system and Sewage
Treatment Plant within the limits of the
Hennagara Gram Panchayat at the earliest - reg.

Ref: 1. Report of analysis of bore well water samples
collected within Yarandahalli limits of
Hennagara Gram Panchayat, Jigani Hobli.

2. Report published in Kannada daily dated
30.05.2023 with regard to the incident of death
of a child due to consumption of contaminated
water in Rekalamaradi Village of Devadurga
Taluk in Raichur District.

%k %k %k %k %k %k

With reference to the subject and reference cited

above, you are hereby informed that on behalf of the
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Regional Office - Anekal, water samples from Panchayat
bore wells and some selected bore wells in Jigani Hobli have
been collected once in three months and the same have
been analyzed at the Central Environmental Laboratory
(KSPCB-Bengaluru). As per the said report of analysis, a
bacterium named E-Coli is found in the bore well water
samples. Reports that this bacterium causes ill effect on

the human health have been published.

If the sewage (waste water) produced from
houses are not treated in a proper scientific manner, it gets
mixed with water sources like ground water, lake, bore
wells (evaporation) and becomes the main reason for
detection of E-Coli bacterium in drinking water. As per the
files maintained at this office, no Sewage Treat Plant has
been established within the limits of your Town Municipal
Council. In this regard, a letter has already been addressed
to you intimating for the establishment of a Sewage
Treatment Plant. Even then, you have not taken any action
for the treatment of sewage (waste water). On
consideration of the above aspects, in view of public health
and to protect the water sources viz. lakes / wells / bore

wells from getting polluted, it is hereby intimated to
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implement proper sewerage system and Sewage Treatment
Plan within your Gram Panchayat limits, at the very

earliest.

Kindly acknowledge receipt of this letter.

Encl: Annexure-1

Sd/-
Environmental Officer,
Regional Office — Anekal.
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English true translation of

GOVERNMENT OF KARNATAKA
OFFICE OF THE HENNAGARA GRAM PANCHAYAT,

ANEKAL TALUK PANCHAYAT BENGALURU URBAN DISTRICT PANCHAYAT

No.HeGraPan/185/2022-23 Dated:12.12.2022

-: NOTICE :-

Sub: Entry of sewage generated in Hennagara Gram
Panchayat limits into lakes - reg.

Ref: 1. Letter No. KSPCB/RO-Anekal/2022-23/690
dated 25.10.2022 of the Regional Office,
Karnataka State Pollution Control Board.

2. Letter No. KSPCB/RO-Anekal/2022-23/750
dated 10.11.2022 of the Regional Office,
Karnataka State Pollution Control Board.

3. General Meeting dated 08.11.2022.
4. Green Tribunal Order No.1038/2018.

5. Green Tribunal Order No.324/2021.
XK XK Xk k Xk k

With reference to the above subject and
reference (4) & (5) cited above, on the basis of the analysis
of water from lakes adjoining Jigani and Bommasandra
industrial areas, analysis of the ground water and the air
quality index, Jigani and Bommasandra Industrial Area has
been declared as highly polluted areas. Further, as per the
order of the Hon’ble Green Tribunal, a joint committee has
been formed to reduce the pollution of the said industrial

area and an action plan has been devised. In this action
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plan, rejuvenation of lakes adjoining industrial areas is an

important subject.

Further, the lakes coming within Hennagara
Gram Panchayat limits are adjoining industrial areas and as
a result of industrial units in Gram Panchayat limits not
establishing Sewage Treatment Plants (STP) and not
managing the same in scientific manner, the harmful waste,
solid waste and industrial chemical water generated from
industries, without being treated scientifically, are entering
Yarandalli lake directly through canals. This is illegal and
violates the provisions of the Water (Prevention & Control of
Pollution) Act, 1974. The water overflowing from these
lakes enter Kondareddy lake of Kachanayakanahalli and this

lake’s outflow joins Chandapura lake.

Further, as per the analysis report of the water
sample collected from these lakes, the quantity of Dissolved
Oxygen, Bio-Chemical Oxygen, Chemical Oxygen Demand
and Fecal Coliform in the said water sample has been found
to be very much higher than the parameter stipulated by
the Central Pollution Control Board. This is a proof that
sewage is entering the lake. The water from these lakes is
unfit for domestic use and is not even fit to be used as

drinking water for the cattle and notices have been issued

173



to the Gram Panchayat as per reference (1) and (2) above,

for taking suitable action in this regard.

In this background, with regard to conservation
of lakes of Hennagara, Yarandahalli, Mastenahalli and
Kachanayakanahalli coming within Hennagara Gram
Panchayat limits, chemical wastes and other wastes from
industrial and other sources are left into the lakes thereby
contaminating the lake water and in this regard notices
have to be issued to the concerned industries to
scientifically dispose of polluted water as per the directions
issued by the Karnataka State Pollution Control Board and
other existing rules and the concerned authorities (Jigani
Town Municipal Council, Haragadde Gram Panchayat) have
to issue suitable directions to industrial and other units of
their limits, it has been resolved to address letter for taking
steps to prevent the flow of polluted water into the lakes of
Hennagara Gram Panchayat limits and in this regard, it is
submitted for taking further steps for taking proper
precautionary measures for preventing the flow of impure
water into the lakes within the Hennagara Gram Panchayat

limits.

Sd/-

Panchayat Development Officer,
Hennagara Gram Panchayat,
Anekal Taluk.
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To:-

1. The industrial units of Hennagara Gram Panchayat limits.
2. Jigani Town Municipal Council.

3. Haragadde Gram Panchayat.

4. Other concerned authorities.

Copy to:-

1. The Hon’ble Chief Executive Officer, Bangalore Urban
Zilla Panchayat for kind perusal.

2. The Regional Officer, Karnataka State Pollution Control
Board, Bangalore-Anekal for information.

3. The learned Executive Officer, Anekal Taluk Panchayat for
kind perusal.
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English true translation of

KARNATAKA STATE POLLUTION CONTROL BOARD,
REGIONAL OFFICE: BANGALORE-ANEKAL,
2ND FLOOR, ‘NISARGA BHAVAN’, 7™ ‘D’ CROSS,
THIMMAIAH ROAD, SANEGORAVANAHALLI,
SHIVANAGAR, BENGALURU - 560 010.
TEL/FAX: 08023229538

towards a cleaner Karnataka

No.KSPCB/RO-Anekal/2022-23/690 Dated: 25.10.2022

To:-

The Panchayat Development Officer,
Hennagara Gram Panchayat,
Hennagara Main Road,
Bommasandra, Anekal Taluk,
Bengaluru Urban District - 560 099.

Sir,
Sub: Entry of sewage generated in Hennagara Gram
Panchayat limits into lakes - reg.

Ref: 1. Green Tribunal Order No.1038/2018.

2. Joint inspection dated 19.05.2021 of the
Environmental Officer, R.O.-Anekal.

3. Green Tribunal Case No.324/2021.

4. This office letter No.73 dated 21.05.2021.
XK XK Xk Xk Xk k

With reference to the above subject and
reference, on the basis of the analysis of water from lakes
adjoining Jigani and Bommasandra industrial areas, analysis
of the ground water and the air quality index, Jigani and
Bommasandra Industrial Area has been declared as highly

polluted areas. Further, as per the order of the Hon’ble
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Green Tribunal, a joint committee has been formed to
reduce the pollution of the said industrial area and an action
plan has been devised. In this action plan, rejuvenation of

lakes adjoining industrial areas is an important subject.

Further, the Yarandahalli lake coming within
Hennagara Gram Panchayat limits is adjoining industrial
area and the domestic waste i.e. sewage generated from
Panchayat limits, without being treated scientifically, is
entering Yarandalli lake directly through canals. This is
illegal and violates the provisions of the Water (Prevention
& Control of Pollution) Act, 1974. The water overflowing
from Yarandahalli lake enters Kachanayakanahalli
(Kondareddy) lake and the outflow of Kachanayakanahalli

(Kondareddy) lake joins Chandapura lake.

The water samples from Yarandahalli and
Kachanayakanahalli lakes are being collected by this office
monthly and as per the analysis report, the quantity of
Dissolved Oxygen, Bio-Chemical Oxygen, Chemical Oxygen
Demand and Fecal Coliform in the said water sample has
been found to be very much higher than the parameter
stipulated by the Central Pollution Control Board. This is a
proof that sewage is entering the lake. The water from
these lakes is unfit for domestic use and is not even fit to be

used as drinking water for the cattle.
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English true translation of

KARNATAKA STATE POLLUTION CONTROL BOARD,
REGIONAL OFFICE: BANGALORE-ANEKAL,
2ND FLOOR, ‘NISARGA BHAVAN’, 7™ ‘D’ CROSS,
THIMMAIAH ROAD, SANEGORAVANAHALLI,
SHIVANAGAR, BENGALURU - 560 010.
TEL/FAX: 08023229538

towards a cleaner Karnataka

// RPAD //
No.PCB/RO-Anekal/Complaint/2023-24/1053 Dated: 12.09.2023

To:-

The Panchayat Development Officer,
Office of the Haragadde Gram Panchayat,
Jigani Hobli, Anekal Taluk,
Bengaluru Urban District - 560 105.
Sir,
ub: Preventing contamination of Haragadde Lake -
regarding.

Ref: 1. Complaint dated 28.06.2023 of the Barathiya
Kisan Sangha, Anekal (received on 07.07.23).

2. Lake inspection dated 19.08.2023.

% Xk Xk %k %k Xk

With reference to the subject and reference cited
above, you are informed that the Bharatiya Kisan Sangha,
Anekal have filed a complaint with this office stating that
Haragadde lake is getting contaminated and have sought to

take suitable action with regard to its conservation. As per
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the said complaint, Haragadde lake and surrounding area
were inspected on behalf of this office on 19.08.2023.
During the inspection, the following aspects have been

observed.

1. It is observed that at the place of influx of Haragadde
lake, the sewage generated from Haragadde Panchayat

limits is joining the lake.

2. It is found that construction and demolition waste are
disposed on the banks of the lake and solid waste
generated from houses are being disposed of near the

lake.

3. It is observed that on the banks of the said lake, M/s.
Rudreshwara Bar & Restaurant have dumped plenty of
prohibited single use plastic glasses and other wastes
and that the plastic glasses have got mixed with the

lake water.

Even though the above aspects are in your mind,
you have not taken any steps to safeguard the standard
(quality) of the lake water. Even though it has been
informed by this office on several occasions through letters
to install treatment units for treating the sewage generated
from Panchayat limits, you have not taken any steps and

have also not responded to this office letters.
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Rule 15 of the Solid Waste Management Rules,
2016 describes the duties and responsibilities with regard to
the management of various types of wastes generated in
local bodies and Gram Panchayat limits. It is the duty of
the Karnataka State Pollution Control Board to give effect to
all these rules through local bodies. Hence, a letter has
already been addressed in this regard from this office
seeking to provide information about the management of
various types of wastes. Further, it is informed to submit
compliance report with regard to the duties and
responsibilities of local bodies and Gram Panchayats as
stated in Rule 15 of the Solid Waste Management Rules,
2016.

Even then, without properly managing the
wastes generated from Panchayat limits and dumping the
same unscientifically on the lake side, you have violated the
rules and you have not submitted any compliance reports.

This shows your negligence.

As per the Karnataka Government Notification
No. FEE 17 EPC 2012 dated 11.03.2016, single use plastic
products like plastic carry bags, plastic banners, plastic
buntings, plastic flex, plastic plates, plastic flags, plastic
cups, plastic spoons, stick films, plastic sheets used for

spreading on dining tables irrespective of thickness, straws,
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thermocol, articles prepared with plastic micro beads have
been prohibited with effect from 11.03.2016.

Further, in addition to the above plastic products
prohibited in the Plastic Waste Management (Amendment)
Rules, 2021, the Ministry of Environment, Forest and
Climate Change (MoEF & CC), New Delhi has already issued
a notification on 12t August 2021, additionally prohibiting
the below mentioned single use plastic products with effect
from 15t July 2022.

(a) Ear buds along with plastic sticks, Plastic sticks used for
balloons, Plastic flags, Plastic candy sticks, plastic ice
cream sticks, polystyrene wused for decorations

(thermocol).

(b) Plastic plates, plastic cups and glasses, forks, plastic
spoons, plastic knives, cutleries like plastic trays,
packing films used to roll around sweet boxes, invitation
cards and cigarette packs, plastic or PVC banners of

below 100 micron thickness.

As per the amendment to Rule 4 (2) of the Solid
Waste Management Rules, 2016 the manufacture, import,
stocking, distribution, sale and use of single use plastic,

including polystyrene  and expanded polystyrene,
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commodities have been prohibited with effect from 1st July,
2022.

As per the timeline stipulated in the notification
of the Ministry of Environment, Forest and Climate Change
(MoEF & CC), the Karnataka State Pollution Control Board
has issued a paper publication on 07.04.2022, calling upon
the manufacturers of all the above products, stockists,
retailers, shop owners, e-commerce companies, roadside
vendors, commercial establishments (malls / market place /
shopping centers / cinema houses / tourist places / schools
/ colleges / office complexes / hospitals and other
establishments and general public to stop manufacturing,
stocking, distribution, sale and use of single use plastic.
Even then, you have not submitted any report regarding the
steps taken for complete prohibition of single use plastic
within the Panchayat limits. This shows your negligence.
Therefore, legal action should be taken against the
consumers of single use plastic glasses M/s. Rudreshwara
Bar & Restaurant, the single use plastic glasses should be
confiscated, penalty should be levied and a report be

submitted to this office.
In view of the above aspects, it is hereby

informed to take proper steps for preventing contamination

of lake and to submit the report on the steps taken along
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with photograph to this office, immediately. Copy of the
photograph taken at the time of inspection is enclosed to

this letter for your information.

Kindly acknowledge receipt of this letter.
Sd/-

Environmental Officer,
Regional Office — Anekal.

183



English true translation of

KARNATAKA STATE POLLUTION CONTROL BOARD,
REGIONAL OFFICE: BANGALORE-ANEKAL,
2ND FLOOR, '‘NISARGA BHAVAN’, 7TH ‘D’ CROSS,
THIMMAIAH ROAD, SANEGORAVANAHALLI, SHIVANAGAR,
BENGALURU - 560 010.
TEL/FAX: 08023229538

towards a cleaner Karnataka

No.KSPCB/RO-Anekal/2023-24/268 Dated: 19.06.2023

To:-

The Panchayat Development Officer,
Haragadde Gram Panchayat Office,
Jigani Hobli, Anekal Taluk,
Bengaluru Urban District — 562 106.

Sir,

Sub: Establishment of sewerage system and Sewage
Treatment Plant within the limits of the
Haragadde Gram Panchayat at the earliest - reg.

Ref: 1. Report of analysis of bore well water samples
collected within the Jigani Hobli limits.

2. Report published in Kannada daily dated
30.05.2023 with regard to the incident of death
of a child due to consumption of contaminated
water in Rekalamaradi Village of Devadurga
Taluk in Raichur District.

%k %k %k %k %k %k
With reference to the subject and reference cited
above, you are hereby informed that on behalf of the
Regional Office - Anekal, water samples from Panchayat
bore wells and some selected bore wells of Jigani Hobli have
been collected once in three months and the same have

been analyzed at the Central Environmental Laboratory
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(KSPCB-Bengaluru). As per the said report of analysis, a
bacterium named E-Coli is found in the bore well water
samples. Reports that this bacterium causes ill effect on

the human health have been published.

If the sewage (waste water) produced from
houses are not treated in a proper scientific manner, it gets
mixed with water sources like ground water, lake, bore
wells (evaporation) and becomes the main reason for
detection of E-Coli bacterium in drinking water. As per the
files maintained at this office, no Sewage Treat Plant has
been established within the limits of your Town Municipal
Council. In this regard, a letter has already been addressed
to you intimating for the establishment of a Sewage
Treatment Plant. Even then, you have not taken any action
for the treatment of sewage (waste water). On
consideration of the above aspects, in view of public health
and to protect the water sources viz. lakes / wells / bore
wells from getting polluted, it is hereby intimated to
implement proper sewerage system and Sewage Treatment
Plan within your Gram Panchayat limits, at the very

earliest.

Kindly acknowledge receipt of this letter.
Sd/-
Environmental Officer,
Regional Office — Anekal.
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Village Form No.2

English Translation of

(R.T.C.) (Village Accountant Form No.2)
Record of Rights & Pahani

Page No.
Taluk Seal: Taluk: Anekal Hobli: Jigani Village: Jigani
1. Sy. No. 3. Shetvar Acre - Gun 4. Revenue Rs. P. 9. Name, 10.
Father’s Nature of
147 * | Total extent 53.12.00.00 |a) Land Revenue 0.00 name and possession
2. Hissa Phut Kharab (a) ) b) Joodi 0.00 address of the |/ Holding
No. Holder
Phut Kharab (b) - c) Cesses 0.00
X
Balance 53.12.00.00 |d) Rate of Water 0.00 |Hennagara
Lake premises
Total 0.00 | Extent:
53.12.00.00
5. Nature 7. No. of 8. Irrigation Extent as per Shetvar 11. Other
of soil trees rights and
liabilities
Name| No.| A Source of| Monsoon | Later Garden Total
-- No.irrigation | Acre- Monsoon | Acre- Acre - Guntas
Gunta Acre- Gunts Gunta L
6. Patta
Govt. -- - | - -- -- -- -- --
Contd......2...
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2

12. Details of cultivation and tenancy

13. Use of land and the details of crops

Year & Name & Method of| Tenancy Use of land Dry Name App.
Period| Address of | cultivation| details Wet of the Extent Yield | Mixed
the Garden [Crop Source| per | Crops
cultivator Extent |Lease |Categ |Extent Un- Mix | Total acre |Name|Extent
ory A-g mixed| ed
A-g|Ag A-G A-g
1 2 3 4 5 6 7 8 9 10 | 11 12 13 14 15 16
2022-| Hennagara - - # |0.00.000.00.00.00.00 0.00
23 | Lake premises .00 | 0.00| .00
Monsol nagara own i 4 [0.00.000.00.00.00.00 0.00
o 1l ake premises .00 | 0.00| .00 !
Hennagara own - # 10.00.000.00.00.00.00 0.00
Lake premises .00 0.00 .00
2022-
23 | Hennagara _ _ # 0.00.000.00.00.00.00 0.00
later |Lake premises .00 | 0.00| .00 )
MO1%°| Hennagara own - # 0.00.040.00.00.00.00 0.00
Lake premises .00 | 0.00 .00
Hennagara
e ses own _ # o.o%%oo%%%o.o%%o 0.00
2022-| Hennagara - - # 0.00.000.00.00.00.00
23 | Lake premises .00 0.00 .00 0.00
Summ Hennagara
€ | Lake premises Own - # o.o%@oo %oo%H oﬁ.uo%@o 0.00
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BEFORE NATIONAL
GREEN TRIBUNAL

SOUTHERN ZONE,
CHENNALI.

0.A.140 of 2022

Sri H.J.Prasanna Kumar
...Applicant

-Vs-

Department of Urban
Development

...Respondents

REPORT FILED ON BEHALF OF THE

4TH RESPONDENT

M.R.GOKUL KRISHNAN

Karnataka State Pollution Control
Board

COUNSEL FOR 4t RESPONDENT
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